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1. Ministry of Environment Forest and Climate Change
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...Respondents

WRITTEN ARGUMENTS FILED BY THE 8™ RESPONDENT/Deccan Cements

1. This 8" Respondent wishes to state that Originally the Applicant had in his
Petition before this Hon’ble NGT had pointed out that there is Darga by name
‘Janpahad’ and the same is within 10 Kms from the mining site and this
according to him this was a violation. This was the only allegation made in the
Petition before the Hon’ble NGT.

2. In this regard, it is stated reiterated,
a. The said Darga is not a Protected Monument. There is no safe distance

restriction as for the mining operations to be carried out from Darga.
Reference may also be had to Letter dated 30.6.2017 of the Archaeology
and Museums Dept to TSPCB, filed as Annexure 1.

b. The 8" Respondent’s own cement plant lies within a distance of 100 m
from the mines and structures like pre-heaters, power plant and
chimneys are not at all affected by the 8" Respondent’s mining
operations. The said Darga is located at a distance of 1.2 KM from the
mining lease and can never be affected by the mining activity.

c. The 8" Respondent is not the only company having plant and mines
within the 10 Kms radius of Janpahad Darga, and there are several other
cements plants around. However the Applicant has raised these issues

with ulterior motive and as a retaliatory measure as stated in the

Counter filed.

3. |t is submitted that no other points or specific allegations were made in the
Original Petition and only in the course of hearing over the period of 4 years

new issues were raised during the hearing and during the meeting with the
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Officials. Therefore the scope of the Petition has been expanded without
pleadings and supporting documents whatsoever and this is against the basic

principles of pleadings.

. One of the objections that this Respondent wants to raise is on the ground of
Limitation. It is submitted that Section 14 (3) of the NGT Act prescribes a
limitation period of six months and since the cause of action arose, when this
Respondent obtained Environmental Clearance (EC) from Ministry of E&F, Gol,
New Delhi vide J-11015/642/2007-1A.11(M) dated October 17, 2007 for the
present lime stone mine 3 (Area 183.11 Hectares) for a production of 0.3 MPA.
It is to be seen that the capacity for expansion from 0.3 million TPA was
increased after due process of law to 2.3 Million TPA vide Consent Order for
establishment dated 30.3.2017 issued by TSPCB. It goes without saying that an
EJA was conducted prior to such Consent and reference may also be had to the
EIA report dated 5.1.2017 issued by the MOEF&CC. Thereafter necessary orders
were also passed under Water and Air Act respectively by TSPCB vide its order

dated 8.8.2017. All three documents are filed collectively as Annexure 2.

. Even assuming that the year 2017 is taken as further cause of action, Section
14(3) of the NGT Act provides that the cause of action has first arisen within Six
months from the date of filing of such an application before the Tribunal.
Hence all other allegations raised subsequent to the averments in the Original
Petition are also barred by law of Limitation. Further there is no continuous
cause of action at all. Pertinently the Application No 33 of 2016 is simplicitor
petition filed under Section 14 of the NGT Act and not a Petition u/s 15 of the

NGT Act.

It is also submitted that jurisdiction of the Hon’ble Tribunal is provided under
Sections 14, 15 and 16 of the Act. The present Petition is filed under Section 14
of the Act. Section 14 provides the jurisdiction over all civil cases where a
substantial question relating to environment (including enforcement of any
legal right relating to environment) is involved. However, such question should
arise out of implementation of the enactments specified in Schedule I. In the
present case, none of the allegations made in the Petition point out to any
violations of the Acts mentioned in Schedule 1 at all. Further the Petitioner

has not pointed out the question relating to the Environment much less

Substantial Question relating to environment.
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Gther allegations raised orally during the pendency of the Original Petition or
before the authorities by the Petitioner during inspection. These allegations do

not form part of the Application No 33 of 2016 filed under Section 14 of the
NGT Act.

7. Encroachment into the Reserve Forest Land:
a. It is submitted that.this answering Respondent has in no manner
encroached upon the Reserve forest lands at any point in time. Deccan
Cements is a law abiding company who is doing mining at the leasehold
lands to an extent of (73.93 + 183.11) 257.04 Hectares situated within
the Nalgonda District (now Suryapet District). All these lands are leased
lands from the Forest department exclusively by the Company and
properly documented. Until now, there has not been any allegation of

encroachment into the Reserve forest on the part of Deccan Cements.

b. During the diversion process of 183.11 Ha in 2010, the Part Il of the
application which was filled by Dy. Conservator of Forest stating that the
mining lease is located on the Southern boundary of Compartment No.
26. The map showing the same was signed by the then forest officials.
This has implied meaning that there is no forest land towards the south
side of the southern boundary of the mining lease. Based these
assurances, the present Respondent has constructed a compound wall
around the cement plant and laid railway siding line leaving a gap of 15
meters from the compound wall. This clearly shows that the railway line
is not laid in the Forest area. Copy of the Part Il and the map are
enclosed as Annexure 3. In fact, this Respondent laid the said railway
siding in the year 2016. Part of the railway siding lies in forest and due
diversion is obtained over an extent of 1.9337 Ha. While applying for
said diversion, this Respondent submitted the Railway approved drawing
which clearly shows that the rest of the siding line area is out of the
forest. Before laying the railway siding line, the land details are to be
disclosed to the Forest department. Hence the forest department is

aware of the location of the Railway siding well before it actually put

up.

c. ETS & DGPS survey was conducted for both the leases and the report was
submitted to PCCF in 2014. The same was approved and up loaded in
their web site. Reference may also be had to the Acceptance of DGPS
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reports issued by the Principal Chief Conservator of Forests, Govt. of AP
dated 21.2.2014. Reference may be had to Annexure 4.

d. ETS survey was conducted for both the leases by TRAC in 2019 and the
report of the same reiterated that there was no encroachment in to the
adjacent forest area. Reference may also be had to the report sent by
ADMG, Suryapet to the DMG dated 25.02.2020. Reference may be had to

Annexure 5.

e. Subsequently, a joint inspection was also carried out by Revenue
department and forest officials and vide their letter dated on 18.3.2020
confirmed that mining activity is within the granted area and there is no
encroachment into the reserve forest area. Reference may be had to

Annexure 6.

f. Thereafter once again, between 11.5.2020 and 28.05.2020, a DGPS
survey was again conducted by the District Forest Officer. The company
clearly and categorically states that there is no encroachment
whatsoever and the mining is only done on the lands allotted to the
company and as per the terms and conditions stipulated in the
Environment Clearance and there are no violations whatsoever.
Reference may be had to Annexure 7, Photographs of Survey conducted

on 11.5.2020.

g. However in its report dated 13.08.2020, the joint committee which
inspected the Factory, pursuant to the orders of the NGT has stated that
this Respondent had encroached upon the Forest land to the extent of 8
HA. Though this is denied, this Respondent nevertheless made an
application for regularisation of the same vide their application dated
28.9.2020 and the same is under process at concerned authority i.e.
Principal Chief Conservator of Forest, Hyderabad. The Application for

Regularisation is filed as Annexure 8.

8. Excess Mining & Excess Royalty:
a. The allegation made by the Applicant was that the Company has

excavated excess quantity of lime stone and paid less royalty to the
Govt. This Allegation is vehemently denied and the Applicant is put to
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strict proof of the same. On the contrary it has been the other way
around. The quantity of excavation is much lesser than the permitted

limit and at the same time, more Royalty has been paid.

. As per the EC and Consent for Operate, the production permission is 0.3.
million Ton per annum. At no point in time, has this Company violated
this at all. In fact at many a times, they have only excavated much
lesser than the permitted quantity. In this regard, a perusal be had to
the ETS Survey conducted by the Telangana State Remote Sensing, which
conducted a survey, to check the actual volume of the pit and to
ascertain whether there has been any deviation in the Quantity of
limestone excavated. A perusal of the report would show that the
Quantity excavated is within the permissible limits. As far as Royalty is
concerned, it is always pre-paid. Royalty is paid for certain quantity that
is going to be excavated. Only on payment of Royalty upfront, can this
company even start the excavation activities. At no point in time, there
was any excess excavation. If there was any iota of excess excavation,
the department would have levied penalty, which is not the case. These
allegations are raised by the Applicant as purely an afterthought and
with malafide intentions. It will be pertinent to note that ETS survey was
conducted in October 2019 and all concerned officials including ADMG,
Suryapet, and TRAC have come to a conclusion that there is no excess
mining. Reference may be had to Annexure 5, Letter of the Asst.
Director of Mines and Geology along with Revised ETS reports and plan
showing ETS survey of the mining pits for Limestone of Deccan Cements
over an extent of 73.93 Ha and 183.11 Ha.

|t is also submitted that the actual production can never be exactly the
same as the proposed/approved one due to variations in market
conditions. When there is a deviation, Indian Bureau of Mines (IBM) asks
for explanation and initiates action, if it considers necessary. Production

quantities are proposed by this Respondent and the same is approved by

IBM.

. In ML 2, the production during the plan period 2015-20 was within limits
while there are some fluctuations during the individual years. Further it
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would be pertinent to note that this Respondent at no point in time
crossed the EC and CFO limits.

9. Air Quality Maintenance:

a. With regard to another allegation, i.e, deficiency in Air Quality, it is
stated that fugitive emissions from stock yard are controlled by
installation of water spraying devices and sweeping machines are
operated continuously. Further, this Respondent has also submitted the
list of all the Pollution control equipment and details of the monitoring

devises along with photographs and descriptions Annexure 9.

b. However in its report dated 13.08.2020, the joint committee which
inspected the Factory pursuant to the orders of the NGT has stated that
this Respondent has not submitted action plan for implementing the new

emission standards and imposed an Environmental compensation of

Rs.28,20,000/-.

c. It is stated that as against this, this Respondent has and is using the latest
technology for energy conservation and pollution control equipments.
Further this Respondent is also certified with 15- 14001 for environmental
management and this Respondent is following all the standards to meet new
emission norms. This Respondent has also upgraded the technology. In fact
as soon as the Joint report came with the levy of Compensation, this
Respondent has written to the TSPCB in detail about measures taken by the
company in tune with latest guidelines on emissions and sought for waiver of
the compensation levied. The said letter dated 3.9.2020 seeking for
waiver of the Compensation is filed as Annexure 10. After receiving

necessary instructions from TSPCB, this Respondent shall pay the

compensation levied.

d. The 8™ Respondent commits itself to the cause of the Environment and
vouches for pollution free atmosphere. It has installed the best of the
equipment to prevent and reduce Air pollution. Further this Respondent
is also maintaining a “Green Belt” around as per the norms, up to
distance of 10 mts width all along the periphery. In fact at some places

it’s width is more than 10 mts.
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10.From the above it is clear that the Applicant each time comes out with new
allegations. In the original Petition it was only the issue with regard to ‘Darga’.
Now during the committee meetings, new allegations are raised and this

reflects his malafide intentions and ulterior motives.

11.Conduct of Petitioner: The Hon’ble NGT may kindly take note of this including

his conduct and motives.

a. It is submitted that the Applicant has not preferred this Application in
the interest of environment or ecology.

b. The Applicant has filed this with ulterior and malafide motives and to
settle scores with this Respondent.

c. The statement of the Applicant that he is a farmer and agriculturist is
not fully correct. The Applicant is put to strict proof of the same.

d. Further the Applicant is a regular transport contractor and has even
worked as a transport contractor with the 8" Respondent for quite some
duration in earlier years. Even in the year 2012-13, the Applicant
transported material (lron rich Laterite) for the 8" Respondent as
sample for regular supply but the same was rejected due to quality
issues. Even after rejection of material the applicant raised invoice on
16.01.2016 asking for payment against rejected material. The
Applicant’s invoice was originally rejected. After repeated requests from
the applicant, the 8t Respondent has taken lenient step and cleared the
bills for the rejected material sympathetically.

e. Therefore it is clear and categoric that this Application is motivated and
filed only to settle scores and harass this 8" Respondent under the garb
of environmental hazards.

f. Moreover it is perplexing to note that why other cement companies in
and around this particular place have not been impleaded to the darga.

g. The Petitioner has not approached the Tribunal with clean hands and has

come with ulterior motives and malafide intentions.

12.Conclusion:
a. The Allegation by the Applicant on the presence of “Darga” is totally

false. The said Darga is not a protected monument or has any historical

significance. Even otherwise no damage is caused to the said Darga.
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b. There is no encroachment into the forest lands as alleged. Records
produced are otherwise. Even assuming without admitting that there is
encroachment, this 8t Respondent has applied for regularisation.

c. There is no excess mining as alleged. The 8 Respondent has all along
mined within the permissible limits as per the Five year plan provided to
and approved by the Indian Bureau of Mines (IBM).

d. The 8% Respondent has installed the best of the Pollution abatement
equipment. The 8t Respondent has maintained 10% Green cover as per
norms and the 8" Respondent is committed to the cause of the
Environment and would extend the Greenery wherever possible. This
Respondent has sought for exemption from the compensation levied.
However if instructed by the TSPCB, the said Compensation shall also be

paid.

Under such circumstances it is therefore prayed that this Hon’ble court be pleased to
take the above Facts into consideration and dismiss the Application with exemplary

costs and thus render Justice.

Dated at Chennai on this day of Nov 2020

Counsel for 8" Respondent



Government of Tefangana
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he Dire

Mhaeojczm: The Member Secretary.

G ogy and Museumis Dept.,  Telangana State Pollution

Ga\t of Telangana. Cuntral Board.

Hugéou;ldrv Parvavarna Bhavan,

T) . a ac.i A-3 Industrial Estate.
elfFax 040-23234942 Sanathnagar,

Hyiderabad - 5000718.

Sir,

Lr.Re.No, S1/609;201 7. dated. 30.06.2017

Sub:- .-\rc;haeolog_\ and Museums - Deccan Cements Limited -
Information on Protection Monuments Regarding,

Ref:- 1) M s Deccan Cemenis Limited letter from Se. Vice President

Deccan Cements dated 20.05.201 7.

2) Member Secretany, Telangana State. Sate })Oul‘linh Control
NLGACIEGAHORT

Buard, Fvdevabad Vide Lo No. TSPCBROPNLGK
~ 238. dated 30.03.2017.

L

With reference to the subject and reference cited. It is 1o inform
that_Janpahad Dargah. located at Bhavanipuram. Ravi Pahad (Village).
Palakeedu (Mandal). Suryapet District is not a protecicd monument of

this Department.

Yours Faithfully
Sd/- N.R. Visalatchy, 1.Po.S.
Directoy

Copy ta:
The Director, Mines Department.
Govemment nf Telangana, Hyderabad,

Preside ,“Mfs Peccan Cements Lid.,
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Bv Speed Post/Online

No. J-11015/375/ 2015-IA.II (M)
' Government of India
Ministry of Environment; Forest and Climate Change
Impact Assessment Division
s

Indira Paryavaran Bhavan,
Vayu Wing, 3" Floor,
Aliganj, Jorbagh Road,
New: Delhi-110 003

Dated: 5™ January, 2017

To,

‘M/s Deccan Cement Limited

Sri 5.Venkateswarlu

Vice President (works)

Mahankaligudem

Neredcherla mandal, Nalagonda District

Telangana

Tel. No. 040-23310168
Email: venkat.s@deccancements.com

Sub.: Enhancement of Bhavanipuram Limestone Mine with production
capacity from 0.3 million TPA to 2.3 million TPA of limestone: by
M/s. Deccan Cement Ltd., located at village(s)- Ravipahad Mandal-

Nereducerla, District Nalagonda, Telangana (MLA: 183.11 ha) ~

Environmental Clearance - regarding.

Reference: Online Proposal no. IA/TG/MIN/31400/2015

‘Sir,
This has reference to your online application for the above rmentioned
proposal for Enhancement of Limestone Mine with production capacity from 0,3
million TPA to 2.3 million TPA of limestone in the mine lease area of 183.11 ha.
The mine lease area is located at village Ravipahad Mandal- Nereducerla, District
Nalagonda, Telangana. The Coordinates of ‘the four corners of the 100 ha mining
lease area are: 16°42'27.00" N - 16°43'17.00" N Latitude and 79042'37.00" E
79°44'13.00" E, 56P/9, 56P/13, 56P/10 & 56 P/14. The |ease area falls in Seismic
.Zone II.

Z, The proposal of Terms of Reference (ToR) was considered by the EAC in its
1%t Meeting held during December 215 -22™ 2015 to determine the TOR for
undertaking detailed EIA study. The ToR were issued by MoEFCC, vide letter No.J-
11015/375/2013-1.A.1I(M), dated 8" January, 2016. The Proposal is to enhance
Lime stone production of Bhavanipuram Lime stone Mine-3 from 0.3 to 2.3 MTPA to
meet the Lime stone requirement of cement plant due to exhaust of reserves at
Bhavanipuram Lime stone mine-2. The Proponent submitted the EIA/EMP Report
online to Ministry portal for seeking environmental clearance after conducting the

Public Hearing.

3. T_he proposal is for enhancement of Deccan Cement Ltd Limestone Mine with
production capacity from 0.3 million TPA to: 2.3 million TPA of limestone. The mine
lease area is 183.11 ha. Out of total mine lease 151.17ha is forest land and 2.94

Environmental Clearance to M/s Deccan Cement Ltd Page 1 of 10
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ha is agricultural land. The lease was issued in the name of Deccan Cement Ltd.
and is valid up to 27.12,2033. It was further extended by State Govt. up to
27.12.2043 as per Section 8 A of the MMDR Amended ‘Act, 2015 and a letter is
issued by the Asst. Director of Mines and Geology, Nalagonda-II Miryalaguda, vide
letter no 484/M2/2007, dated 28.12.2013. The Mining Scheme with Progressive
Mine Closure Plan for 183.11 ha area was approved by the Regional Controller- of
Mines, Indian Bureau of Mines, vide letter no. AP/NLG/MP/Mn- 73/HYD, dated 09th
February, 2015.

4, Project Proponent reported that limestone mining is being carried out by
fully semi mechanized opencast method using Heavy Earth Moving Machines and

deep hole drilling and blasting with large dia holes. At the conceptual stage, out of

the total mining lease area (i.e. 183.11 ha), 151.17total mined-out area will be
developed in to water reservoir out of which about 5.35 Ha along the mine lease.
boundary will be afforested under green belt development, 3.37 ha will be
developed under work shop, mine office, crusher, road etc and remaining 23.22ha
area (Blocked under Public Road & Electrical line, Total water requirement is 300
KLD. Project Proponent reported that mining will not intersect ground ‘water table
at the conceptual stage. Top soll generation for life of mine is 183110 cu.m. This
will be disposed to the barrier zone of 7.5 m and the safety zone of road and is
used for green belt development.

b, The Project Proponent reported that there is no National Parks/Wildlife
Sanctuaries/Biosphere Reserves/Wildlife Corridors/Tiger/Elephant Reserves are
located within the 10 km study area of the mine lease. The authenticated location
map has been submitted by the Principal Conservator of Forests, Hyderabad, vide
letter no 31015/2007/F2, dated 13.08.2013 Project Proponent reported that there
is no Schedule species reported in the buffer area.

6. The Baseline data was collected for the period Winter Season i.e. December
2015 to February 2016. The analytical results of samples collected for all
parameters were found within permissible limits. The Committee deliberated the
baseline data presented by the Project Proponent.

7 Public Hearing was conducted on 15 July, 2016 at Project Site of JK Lakshmi
Cement Ltd. village(s)- Ravipahad Mandal- Nereducerla, District-Nalagonda,
Telangana. The Public Hearing was presided over by Shri Ravi Nayak, Revenue
Divisional Officer & ADM, Nalagonda. The representatives of the Telangana State
Pollution Control Board, Nalagonda were also present, The issues raised during
Public Hearing were also considered and discussed during the meeting, which
inter-alia, included source of Drinking water, impact on Gaucher land, impact of
blasting, benefit of expansion project & providing assistance for employment.
Action plan with budgetary allocation has been given against Points raised in Public

hearing.

8. Total cost of the Project is Rs. 120 Crores. Capital Cost for environmental
protection measures is Rs. 95 Lakhs and Recurring cost is Rs. 40 Lakhs per annum
and Rs. 25 Lakhs for mine closure plan. Project Proponent has earmarked
Rs.637.78 Lakhs towards CSR activities for next ten years w.r.L. sustainable
livelihood, education & capacity building, health care, social reforms and
community development. Project Proponent reported that there is no -court
case/litigation pending against the project. '

Q. The Ministry of Environment, Forest and Climate Change has examined the
proposal in accordance with the Environmental Impact Assessment Notification,
2006 and further amendments thereto ‘and hereby accords the environmental
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hereof to the above mentioned proposal of M/s
Deccan Cement Ltd for Enhancement of Limestone Mine with production
capacity from 0.3 million TPA to 2.3 million TPA of limestone, located at

' Nereducerla, District Nalagonda, Telangana

village(s)- Ravipahad Mandal- N .
subject to compliance of the followings terms and conditions and environmental

safeguards mentioned below:

clearance under the provisions t

A. Specific conditions

1) The Project Proponent may ensure the finalization of surface rights
of agriculture land and change of Land Use Certificate from the
Competent Authority, before starting the mining operations as
required under law.

2) The Project Proponent shall obtain Consent to Operate from the State

Pollution Control Board, Himachal Pradesh and effectively implement all the
conditions stipulated therein.

3) Cumulative impact =assessmenf for air-quality shall be carried out and report
shall be submitted along with implementation plan of the suggested
mitigation measures to Regional Office of MoEF within one year.

4) Project Proponent shall appoint an Occupational Health Specialist for Regular
and Periodical medical ‘examination of the workers engaged in the Project
and records maintained; also, Occupational health check-ups for workers
having some ailments like BP, diabetes, habitual smokers, etc. shall be
undertaken once in six months and necessary remedial/preventive measures
taken accordingly. Recommendations of National Institute for Labour for
ensuring good occupational environment for mine workers would also be
adopted; All the old age people of the surrounding villages may be provided
medical facilities.

5) Transport of minerals shall be done either by dedicated road or it should be
ensured that the trucks/dumpers carrying the mineral should not be allowed
to pass through the villages. The Project Proponent shall ensure that the road
may not be damaged due to transportation -of the mineral; and transport of
minerals will be as per IRC Guidelines with respect to complying with traffic
congestion and density.

6) Implementation of Action Plan on the issues raised during the Public Hearing.
The Proponent shall complete all the tasks as per the Action Plan submitted
with the budgetary provisions during the Public Hearing.

7) The pollution due to transportation load on the environment will be
effectively controlled & water sprinkling will also be done regularly. Vehicles
with PUCC only will be allowed to ply. The mineral transportation shall be
carried out through covered trucks only and the vehicles carrying the mineral
shall not be overloaded. Project should obtain ‘PUC’ certificate for all the
vehicles from authorized pollution testing centre.

Environmental Clearance to M/s Deccan Cement Ltd Page 3of 10
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13,

8)

1)

3).

5).

6)-

7).

8).

'S

Project Proponent shall ensure the s-af_eguard and wellbeing of villagers and
school, regular health monitoring of all residents in the area and the
compliance Report shall be submitted to the Regional office of the Ministry.

Standard canditions

A Final Mine Closure Plan along with details of Corpus Fund shall be
submitted to the Ministry of Environment, Forest and Climate Change 5 years
in advance of final mine closure for approval.

No change in mining technology and scope of working should be made
without prior approval of the Ministry of Environment, Forest and Climate

Change.

No change in the calendar plan including excavation, quantum of mineral and
waste should be made.

The project proponent shall obtain necessary prior permission of the
competent authorities for drawl of requisite quantity of water (surface water
and ground water) for the project.

Mining shall be carried out as per the provisions outlined in mining plan
approved by Indian Bureau of Mines (IBM)/State Mines and Geology
Department as well as by abiding to the guidelines of Directorate General
Mines Safety (DGMS).

The lands which are not owned by Proponent, mining will be carried out only
after obtaining the consents from all the concerned land owners as per the'
provisions of the Mineral Concession Rules, 1960 and MMDR Act; 1957,

Digital processing of the entire lease area using remote sensing technique
shall be carried out regularly once in three years for monitoring land use
pattern and report submitted to Ministry of Environment, Forest and Climate
Change its Regional Office.

The critical parameters as per the Notification 2009 such as PMyg, PMzs, NOy,
and SOx etc. in the ambient air within the impact zone, peak particle velocity
at 300m distance or within the nearest habitation, whichever is closer shall
be monitored periodically. Further, quality of discharged water shall also be
monitored [(TDS, DO, PH and Total Suspended Solids (TSS)]. The monitored
data shall be uploaded on the website of the company as well as displayed on
a display board at the project site at a suitable location near the main gate of
the Company in public domain. The circular No. J-20012/1/2006-IA.11 (M)

dated 27.05.2009 issued by Ministry of Environment, Forest and Climate

Change shall also be referred in this regard for its compliance.
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9).

10).

11).

129,

13).

14).

The Proponent shall install online Ambient Air Quality Monitoring System and
there should be system for display of digital AAQ data within 03- months at
least at three locations as per wind direction. Online provisions of pH and
turbidity meters at discharge points of &TP and ETP and also at water storage
ponds in the mining area may be made. Project Proponent should display the

result digitally in front of the main Gate of the mine site.

Effective. safeguard measures such as regular water sprinkling shall be
carried out in critical areas prone to air pollution and having high levels of
PM;o @and PMys such as haul road, loading and unloading point. and transfer
points. Fugitive dust emissions from all the sources shall be controlled
regularly. It shall be ensured that the Ambient Air Quality parameters
conform te the norms prescribed by the Central Pollution Control Board in
this regard. Monitoring of Ambient Alr Quality to be carried out based on the
Notification 2009, as amended from time to time by the Central Pollution

Control Board.

Regular monitoring of ground water level and quality shall be carried out in
and around the mine lease by establishing a network of existing wells and
constructing new piezometers during the mining operation. The project
proponent shall ensure that no natural water course and/or water resources
shall be obstructed due to any mining operations. The monitoring shall be
carried out four times in a year pre- monsoon (April-May), monsoon
(August), post-monsoon (November) and winter (January) and the data thus.
collected may be sent regularly to Ministry of Environment, Forest and
Climiate Change and its Regional Office, Central Ground Water Authority and
Regional Director, Central Ground Water Board.

Regular monitoring of the flow rate of the springs and perennial nallahs
flowing in and around the mine lease shall be carried out and records
maintain. The natural water bodies and or streams which are flowing in an

around the village, should not be disturbed. The Water Table should be

nurtured so as not to go down below the pre-mining period. In case of any
water scarcity in the area, the Project Proponent has to provide water to the
villagers for their use. A provision for regular monitoring of water table in
open dug wall located in village shaould be incorporated to ascertain the
impact of mining over ground water table.

Regular monitoring of water quality upstream and downstream of water
bodies shall be carried out and record of monitoring data should be
maintained and submitted to the Ministry of Environment, Forest and Climate
Change and its Regional Office, Central Ground Water Authority, Regjonal
Director, Central Ground Water Board, State Pollution Control Board and
Central Poliution Control Board.

Transportation of the minerals by road passing through the village shall not
be allowed. A ‘bypass’ road should be constructed (say, leaving a gap of at
least 200 meters) for the purpose of transportation of the minerals so that

Environmental Clearance to M/s Deccan Cement Ltd Page 5 of 10
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19).

20).

21).
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the impact of sound, dust and accidents could be mitigated. The project
proponent shall bear the cost towards the widening and strengthening ‘of
existing public road network in case the same is proposed to be used for the
Project. No road movement should be allowed on existing village road
network without appropriately increasing the carrying capacity of such roads.

The illumination and sound at night at project sites disturb the villages in
respect of both human and animal population. Consegquent sleeping disorders
and stress may affect the health In the villages located close to mining
operations. Habitations have a right for darkness and minimal noise levels at

night. PPs must ensure that the biological clock of the villages is not

disturbed; by orienting the floodlights/ masks away from the villagers and
keeping the noise levels well within the prescribed limits for day light/night
hours. .

Main haulage road in the mine should be provided with permanent water
sprinklers and other roads should be regularly wetted with water tankers
fitted with sprinklers. Crusher and material transfer points should invariably
be provided with Bag filters and or dry fogging system. Belt-conveyors
should be fully covered to-avoid air borne dust.

Main haulage road in the mine should be provided with permanent water
sprinklers and other roads should be regularly wetted with water tankers
fitted with sprinklers. The material transfer points should invariably be
provided with Bag filters and or dry fogging system. In case of Belt-
conveyors facilities the system should be fully covered to avoid air borne
dust; Use of effective sprinkler ‘system to suppress fugitive dust on haul
roads and other transport roads shall be ensured.

Sufficient number of ‘Gullies to be provided for better management of water.
Regular Monitoring of pH shall be included in the monitoring plan and report
shall be submitted to the Ministry of Environment, Forest and Climate
Change and its Regional Office on six monthly basis.

There shall be planning, developing and implementing facility of rainwater
harvesting measures on long term basis and implementation of conservation
measures to augment ground water resources in the area in consultation
‘with Central Ground Water Board.

The Project Proponent has to take care of gullies formed on slopes. Dump
mass should be consolidated with proper filling/leveling with the help of
dozer/compactors.

The reclamation at waste dump sites shall be ecologically sustainable.
Scientific reclamation shall be followed. The local species may be
encouraged and species are so chosen that the slope; bottom of the dumps
and top of the dumps are able to sustain these species. The aspect of the
dump is also a factor which regulates some climatic parameters and allows
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22).

23).

24).

25).

anly species adopted to that micro climate.

The top. soil, if any, shall temporarily be stored at earmarked site(s) only
and it should not be kept unutilized for long. The topsoil shall be used for
land reclamation and plantation. The over burden (OB) generated during

the mining operations shall be stacked at earmarked dump site(s) only and
it should not be kept active for a long period of time. The maximum height
of the dumps shall not exceed 8m and width 20 m and overall slope of the

dumps shall be maintained to 459, The OB dumps .should be scientifically

vegetated with suitable native species to prevent erosion and surface run
off. In critical areas, use of geo textiles shall be undertaken for stabilization
of the dump. The entire excavated area &hall be backfilled and afforested:
Monitoring and management of rehabilitated areas should continue until the
vegetation becomes self-sustaining. Compliance status shall be submitted to
the Ministry of Environment, Forest and Climate Change and its Regional
Office on six monthly basis.

Catch drains ‘and siltation ponds of appropriate -size shall be constructed

around the mine working,mineral and OB dumps toprevent run off of water
and flow of sediments directly into the river and other water bodies. The
water so collected should be utilized for watering the mine area, roads,
green belt development etc. The drains shall be regularly desilted
particularly -after monsoon and maintained properly. The drains, settling
tanks and check dams of appropriate size, gradient and length shall be
constructed both around the mine pit and over burden dumps to prevent
run off of water and flow of sediments directly into the river and other water
bodies and sump capacity should be designed keeping 50% safety margin
over and above peak sudden rainfall (based on 50 years data) and
maximum discharge in the area adjoining the mine site. Sump capacity
should also provide adequate retention period to allow proper settling of silt
material. Sedimentation pits shall be constructed at the corners of the

" garland drains and desilted at regular intervals.

Plantation shall be raised in a 7.5m wide green belt in the safety zone
around the mining lease, backfilled and reclaimed area, around water body,
along the roads etc. by planting the native species in consultation with the
local DFO/Agriculture Department and as per CPCB Guidelines. The density
of the trees should be around 2500 plants per ha, Greenbelt shall be
developed all along the mine lease area in a phased manner and shall be

completed within first five years.

Project Proponent shall follow the mitigation measures provided in Office
Memorandum No. Z-11013/57/2014-IA.I1 (M), dated 2Sth October, 2014,
titled “Impact of mining activities on Habitations-Issues related to the mining
Projects wherein Habitations and villages are the part of mine lease areas or
Habitations and villages are surrounded by the mine lease area”.

Environmental Clearance to M/s Deccan Cement Ltd page 7 of 10
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28).

29).

30).

31).

32).

33).

34).

3

The Project Proponent shall make necessary alternative arrangements, where
required, in consultation with the State Government to provide alternate
areas for livestock grazing, if any. In this context, Project Proponent should
implement the directions of the Hon’ble: Supreme Court with regard to
acquiring grazing land. The sparse trees on such grazing ground, which
provide mid-day shelter from the scorching sun, should be scrupulously
guarded against felling and plantation of such trees should be promoted.

The project proponent shall take all precautionary measures during mining
operation for conservation and protection of endangered fauna, if any,
spotted in the study area. Action plan for conservation of flora and fauna
shall be prepared and implemented in consultation with the State Forest and
Wildlife Department. A copy of action plan shall be submitted to ‘the Ministry
of Environment, Forest and Climate Change and its Regional Office.

At least 2.5% of the total cost of the project shall be earmarked
towards the Enterprise Social Commitment (ESC) based on local
needs and action plan with financial and physical breakup/details
shall be prepared and submitted to the Ministry’s Regional Office at
Chandigarh. Implementation of such program shall be ensured
accordingly in a time bound manner.

Provision shall be made for the housing of construction labour within the site
with all necessary infrastructure and facilities such as fuel for cooking, mobile
toilets, mobile STP, safe drinking water, medical health care, créche etc. The
housing may be in the form of temporary structures to be removed after the
completion of the project.

Measures. should be taken for control of noise levels below 85 dBA in the
work environment. Workers engaged in operations of HEMM, etc. should be
provided with ear plugs / muffs.

Industrial waste water (workshop and waste water from the mine) should be
properly collected, treated so as to conform to the standards prescribed
under GSR 422 (E) dated 19" May, 1993 and 31t December, 1993 or as
amended from time to time. Oil and grease trap should be installed before
discharge of workshop effluents.

Personnel working in dusty areas should wear protective respiratory devices
and they should also be provided with adequate training and information on
safety and health aspects.

A separate environmental management cell with suitable qualified personnel
should be set-up under the control of a Senior Executive, who will report
directly to the Head of the Organization.

The funds earmarked for environmental protection measures should be kept
in separdte account and should not be diverted for other purpose. Year wise
expenditure should be reported to the Ministry and its Regional Office.
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35). The project authorities should inform to the Regional Office regarding date of
financial closures and final approval of the projéct by the concerned
authorities and the date of start of land development work.

36). The project proponent shall submit six monthly reports on the status of the
implementation of the stipulated environmental safeguards to the Ministry of
Environment, Forest and Climate Change, its Regional Office, Central
pollution Control Board and State Pollution Control Board.

37). The Regional Office of this: Ministry shall monitor -compliance of the stipulated:

conditions. The project authorities should extend full cooperation to the

officer (s) of the Regional Office by furnishing the requisite data / information:

/ monitoring reports.

38). A copy of clearance letter will be marked to concerned Panchayat / local
NGO, if any, from whom suggestion / representation has been received while

processing the proposal.

39). State Pollution Control Board should display a copy of the clearance letter at
the Regional office, District Industry Centre and Collector’s office/ Tehsildar’s

Office for 30 days.

40). The project authorities should advertise at least in two local newspapers
widely circulated, ene of which shall be in the vernacular language of the
locality concerned, within 7 days of the issue of the clearance letter informing
that the project has been accorded environmental clearance and a copy of
the clearance letter is available with the State Pollution Control Board and
also at web site of the Ministry of Environment, Forest and Climate Change at
www.environmentclearance.nic.in and a copy of the same should be

forwarded to the Regional Office.

10. The Ministry or any other competent authority may alter/modify the above
conditions or stipulate any further condition in the interest of environment
protection.

i11. Concealing factual data or submission of false/fabricated data and
failure to comply with any of the conditions mentioned above may
result in withdrawal of this clearance and attract action under the
provisions of Environment (Protection) Act, 1986.

12. The above conditions will be enforced inter-alia, under the provisions of the
Water (Prevention & Control of Pollution) Act, 1974, the Air (Prevention & Control of
Pollution) Act, 1981, the Environment (Protection) Act, 1986 and the Public Liability
Insurance Act, 1991 along with their amendments and rules made there under and.
also any other orders passed by the Hon’ble Supreme Court of India/ High Court
and any other Court of Law relating to the subject matter.

Environmental Clearance to M/s Deccan Cement Ltd page 9 of 10
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13. Any appeal against this environmental clearance shall lie with the National

Green Tribunal, if preferred, within a period of 30 days as prescribed under Section
16 of the National Green Tribunal Act, 2010.

5

12. The Ministry or any other competent authority may alter/modify the above
conditions or stipulate any further condition in the interest of environment
protection. ¥

13. Concealing factual data or submission of false/fabricated data and
failure to comply with any of the conditions mentioned above may

' result in withdrawal of this clearance and attract action under the

provisions-of Envifonment (Protection) Act, 1986.

14, The above conditions will be enforced inter-alia, under the provisions of the
Water (Prevention & Control of Pollution) Act, 1974, the Air (Prevention & Control of
Pollution) Act, 1981, the Environment (Protection) Act, 1986 and the Public Liability
Insurance Act, 1991 along with their amendments and rules made there under and
also any other orders passed by the Hon'’ble Supreme Court of India/ High Court of
Meghalaya and any other Court of Law relating to the subject matter.

15. Any appeal against this environmental clearance shall lie with the National
Green Tribunal, if preferred, within a period of 30 days. as prescribed under Section
16 of the National Green Tribunal Act, 2010.

(Surendra Kumar)
Director (S)
Copy to:-

i, The Secretary, Ministry of Mines, Government of India Shastri Bhawan, New Delhi.

ii. The Secretary, Department of Environmient, Government of Andhra Pradesh,
Hyderabad. :

ji. The Secretary, Department of Forests, Government of Andhra Pradesh, Hyderabad.

iv. The Secretary, De_pa,r'trn_ent.-of Mines and ‘Geology, Government of Andhra Pradesh,
Hyderabad. '

v. The Secretary, Department of Industries and Commerce (M-III), Govt of Andhra
Pradesh; Hyderabad.

vi. The Additional Principal Chief Conservator of Forests (€), Ministry of
Environment, Forest and Climate Change, Regional Office (SEZ), I*" and: 11" Floor,
Handloam Export Promotion Council, 34, Cathedral Garden Road, Nungambakkam;
Chennai - 600034

vii. The Chairman, Central Pollution Control Board, Parivesh Bhawan, CBD-Cum-Office
Complex, East Arjun Nagar, New Delhi-110 032.

viii., The Chairman, Andhra Pradesh State Pallution Control Board, Paryavaran Bhawan,
A-3 Industrial Estate, Sanath Nagar, Hyderabad - 500 018

ix. The Member Secretary, Central Ground Water Authority, A2, W- 3 Curzon
Road Barracks, K.G. Marg, New Delhi-110001. '

x, The Chief Wildlife Warden, Govt. of Andhra Pradesh, Aranya Bhawan , Saifa’h_a.d,
Hyderab-a_d-500004

xi. The Controller General, Indian. Bureau of Mines, Indira Bhavan, Civil Lines,
Nagpur- 440 001. '

xil. The District Collector, Nalgonda District, Government of Andhra Pradesh.
xill,  Guard File. :

4:.
AN
(Surendra Kumar)

Director (S)
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Dnstrict.
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‘y(:_zy‘;\,,f_rvatm of Forests ) b
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.
i Nalgonda

wdfia Pradesh

aa of forest land proposed for

civision (in Ha.)
|

Total area required for additional mining

Resarve Forest notified under section 18
of Hyderabad Forest Act, 1326 Fasli.

183.11 Ha.

ease only.

Less than 0.1

[ Density of vegetation.

Species-wise (scientific names) and
diameter class wise enumeration of
trees (to be enclosed. In case of
irrigation/ hydel projects
eriumeration at FRL, FRL-2 meter
&FRL4 meter also Lo be enclosed).

"List of species (Scientific names) enclosed

Viii

Brief note on vulnerability of the
forest area to erosion. - |

The soil is very badly eroded andﬂ.rock\;-!
out crop of lime stone is exposed. ‘

ix

Approximate distance of proposed
site for djverse on from boundary

of forest.

The proposed area for additional mining
lease is on the Southern boundary within
the Saidulnanama Reserve Forest in i
Compartment No.26¢ Yotal area of the
Compartment is 373.08 Ha. Out of which,-
183.11 Ha, is applied for additional

mining lease,

(rrea

%

et 1)

St e\ et

Whether forms part of National
park, Wildlife sanctuary, biosphere
reserve, tiger reserve, elephant
corridor, etc. (If so, the _

the area and comments of the Chief

details of |

N01

wildlife Warden to be annexed.

Xi

— o

Whether any rare / endangered /
unique species of flara and fauna
found in the area Iif so details

No.

thzreof.

[ [ xii

Whether any protected
archaeological / heritage sitef
defense establishment or any other
important monument is located in
t..e area. If so, the details thereof
with NOC from competent

authority, if required.

No.
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' Wiiecher the requiremment of forest)

' voi The lire stone reserves are pienty i |

8
Hard  as  proegcsed by the user | the proposed area may be accepred as
' ggency in Coh 2 of part-l 15, thereis no altegjpagq_xi@ﬂavai:abfe for the .
Lnavoicable andg bharest UL | L)I'O“.'E*,Ct.:mr:?"" B
U for the project. 1f no, 1
pecomimended area item wise with :

________ | detalls of alternatives examined, | ... S

g | Whether any work in violation of | No. 1
the Act has been carried out
(yes/No) If yes, details of the
same including period of work
done, action taken on erring {
officials. Whether work in violation :

__|is still in progress. . G SRR Ao

10 | Details of compensatory

_— __,_af_fp_f_eg@tlgm_gq@mg:_.____,,......__.. e st o sl

I Details of non forest area/degraded The non Forest area of about 185.976 Ha
forest area identified for | is identified in two bits in wildlife
compensatory  afforestation, its | management Division, Atmakur Division
distance from adjoining forest, adjacent to Reserve Forest as detailed |
number of patches, size of each below.
patch. 3 sl Name of Area in Name of the

No village Ha. adjoining R.F
: Block
1 | Indireswaram | 44.246
2 | Sripathi rao 128.966 | Guvvalkuntla-C
- peta
3 | Nallakalva 12.764 Velgode ]

ii | Map showing non-forest/degraded | Map showing the Non Forest area
forest area identified for | identified for Compensatory Afforestation
compensatory  afforestation, its | is enclosed to the proposals.
distance from adjoining forest
boundaries.

iii | Dztails of compensatory | Detailed scheme enclosed.
afforestation  scheme  Including
species to be planted,
irnplementing agency, time
srhedule, cost structure, etc.

Iv | Total financial outlay for | Total financial outlay of compensatory
compensatory afforestation | afforestation scheme is Rs.107.500 Lakhs
scheme. i .

v | Certificates from competent | Certificate enclosed.
authority regarding suitability of
area identified for compensatory
efforestation and from
rmanagement point of view. (To be
signed by the concerned Deputy
Conservator of Forests).

11 | Site inspection report of the DCF | Site inspection report is enclosed.

{to be enclosed) especially
highlighting facts asked in col.7 (Xi,

xii}, 8 and 9 above,
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E2iviSION/ LADL b 1 Wit .
| Geogrephical aree Gt e L
| Ferest area of the di

e

| 1225000 Ha / 14250 Sq. KMs,

89,495 Ha. / (834.95 0. KMs.)

i Total forest area diverted since | M/s DCL {Mining lease) 73.930 Ha,
{1980 with number of cases. P M/s NCL (Mining lease) 46,356 Ha. .
: ' M/s NCL (Road) | 2,710 Ha. |
! M/s NBFA (Mining lease) 4.800 Ha. |
: | Pulichinthala Irrigation Project 377.00 Ha
| Tail Pond Dam 32.00 Ha :
Railway line (SCR) 20.780 Ha
M/s NCL (132 KV HT Line) 4,109 Ha
M/s DCL (132 KV HT Line) 6.639 Ha
: Total: 568.324 Ha
| lv | Total compensatory afforestation
stipulated in the district/division
since 1980,
Forest land including  penal | 45.60 Ha.
compensatory afforestation.
Non-forest land. 219.574 Ha.
v | Progress of compensatory | Same as above
afforestation as on (date).
Forest land. Nil
Non-forest land. 14.43 Ha. in (2) Cases
0.93 Ha. at Vellatoor (M/s. Prasad
Seeds)
13.50 Ha. at Vellatoor
(M/s. Reliance Industries Ltd.,)
Special recommendations of the The. proposals may be accepted as the
DCF for acceptance or otherwise of | lime stone reserves are plenty in the
the proposal with reasons. proposed area and as there is ng
alternative available for the project. ©
Date : (4 17
Place : Nalgonda. o
e b
Signature .
WC&"' %

Name: G. Hari Kumar
Official Seal &
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ANNEXURE - II

e § GOVERNMENT OF ANDHRA PRADESH
FOREST DEPARTMENT

Re. No. 10981/2002/FM-1 (i) Olo Prl. Chief Conservator of Forests,
Dated: 21-02-2014. “Aranya Bhavan”, Saifabad, Hyderabad.

Sri B.S.S. Reddy, IFS,
Prl. Chief Conservator of Forests
(Head of Forest Force)

Sub: APED — FCA - Diversion of 73.93 Ha of forest land in Compt. No.27,
Saidulanama RF, Nalgonda District in favour of M/s. Deccan Cements
Ltd. — Acceptance of ETS & DGPS/GNSS Reports — Further Reports
Called for - Regarding.

Refi 1. GO Ms.No. 51, EFS&T (For-l) dept. Dt. 05.05.1998 communicated in

PCCF Re. No. 10594/98/F2, Dt, 11.05.1998,

PCCF Re.No. 10981/02/F4, Dt. 19.3.2002 and remainders thereln

GOl Lr.Ne. F(c) A 1.1/127/APT34/A, Dt. 03.07.2002.

GOl Lr.No. F(c) AJ11.1127IAP/B3T/A, DL 26.9.2007.

CF Hyd Re.No. 66845/1993/D1, DL 24.12.07.

GOi MOEF Lr No FOAM1.1/84/APTB25, Dt.27.08.2010.

PCCF Rc.No. 10981/2002/FM-1, DL 05-01-2011.

PCCF Rc.No. 10981/2002/FM-1, Dt 17.10.2013, 21.10.2013 &

02.12.2013, 20-12-2013 :

& }s Deccan Cements Ltd. Hyderabad Lr.No.DCL:FOR:13:2014,
D:.29.01.2014

<0 PCCF Re.No.38376/2013/F2(i) and (i), Dt.25.11.2013

@ =y N ]

Acsrnen of me Conservator of Forests, Hyderabad is invited to the
reizranoss cited. It is informed that the UA has furnished the ETS &
SGPS/GNSS Survey report in ref 9 cited which is verified and found as per
specfications prescribed, hence the survey report is accepted. As per report,
the arez of the project is estimated as 73.86 Ha.

It 1s further informed that the areas are also estimated based on the distances
and bearings contairied In the original proposal. It is observed that the map is not
clesad and it is skewed. There is error in the distances and bearings mentioned
between various stations especially, between Station No. 7 & B etc, The readings
are adjusted and plotted and map is brought inta the shape matching with DGPS
Survey map as well as the original map as nearly as possible. Further, there is
deviation in the locations of BPs inspected by APCCF(FCA-M) during his field
inspection especially between BP2 and BP9, Hence, CF HYD Is requested to
verlfy the absolute locations of piliars again in field and furnish the
' foedback on the discrepancy in the areas and the maps. to avoid litigations.

After confirmation, the distances and bearings for each pillar will be generated &

communicated to CF HYD for record and use.

Further, it also requested to furnish the Conditlon-wlse compliance
reports on all conditions. ’

L)

This may be treated as Most Urgent.

Sdf- B. S. S, Reddy,
Prl. Chief Conservator of Farests
(Head of Forest Force)

To,

The Gonservalor of Forests, Hyderabad Circle, Hyderabad,

Copy to Divisional Forest Officers, Nalgonda for immediate necessary action.
Copy to Mfs Deccan Cements Lid. Hyderabad for immediate necessary action.

M fit.c.b.o.ll C Qoo™ o

¥ P e Superinfendent.
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ANNEXURE - IIT

GOVERNMENT OF TELANGANA
QFFICE OF THE ASST.DIRCTOR OT';,MINES & GEQLOGY, SURYAPET
o
From: \_,TD/,
S.Surender, M.Sc, The Director of Mines & Geology
Asst. Director of Mines & Hyderabad
Geolagy, Suryapet (FAC), '

Letter No,1879/M2/1992, Dt. 25.02.2020

Sin,

Sub: Vigilance-Complaint made by Sri Karnatl Venkat Reddy, Suryapel
District against M/s Deccan Cement Limited holding Mining Leases for
Limestone In Ravipahad village, Palakeedu Mandal, Suryapet District
for excavalion of excess quantity of Limestone and paying less
Royalty to Government-ETS survey by M/s TRAC -Detalled dlarification
an measurement of quantity submitted-Regarding.

Ref: 0L, Mall Dated.10.10,2019 from the Director of Mines & Geology,

Hyderabad.
02, This office Lr No. 1879/M2/1992 Dt.10,10.2019 addressed to the

Telangana State Remete Sensing Application centre.
03. ETS survey Report submitted by the #Y/s Telangana State
Remote Sensing Application Centre an 02.01.2020.
04. ‘This affice lotter Ne.1879/M2/1982, Dr,04.01.2020 addressed to
the Director of Mings & Geology, Hyderabad.
05, Mema No,373487/Vg/2019, 0t.10.02.2020 from the Director of
Mines & Geplogy, Hyderabad.
06. Revised ETS Survey Report submitted by the M/s Telangana
State Remote Sensing Application ceatre.
EEFET LR ]

1 lnvite kind attention to the subject and reference 1¥ cited wherein the
Director of Mines & Geology while enclosing a copy of the complaint made by
Sri Karnati Venkat Reddy, Suryapet District against M/s péccan Cement Limited
received fram ladlan Bureau of Mines (1BM), Govt. of India directed this office to
submit report so as to forward the same 1o Govt. & [8M.

“he contention in the complaint Is that M/s Deccan Cement Ltd excavated
excess quantity of Limestone and less royalty pald to the Government and
conducting mining operations against Wildlife Protection Act, 1972,

In this regard, it is submitted that vide reference 4th cited a detalled repoct
was submitted to the Directorate aglongwith ETS survey sketch and report
carried-out by Telangana State Remote Sensing Centre (TRAC-Statz Gowt.
Autonomous Sclentific  Organlzation) duly reporting quantity of Limestone
extracted from (2) mining leases for Limestone held by M/s Deccan Cement Ltd
ason 31,10,2019,

As the matter stood thus, the Directorate vide reference Sth cited informed
that based on the report of ADM&G, Suryapet, @ detailed letter was addressed to
1BM vide Lr.No.373479/Vg/2019, Dt:27.02.2020. Thereupen, the 1BM requested
to clarify with reference to quantity of mineral mentioned In yelume in metric
tonnes whereln volume cannot be measured in metric tonnes.

In this regard, [t is submitted that M/s TRAC in eorller ETS report
errancously mentioned quantity of Limestone extracted from both mining leases
held by M/s Deccan Cement Ltd as 'Valume In MT' instead of MT.

Conds..2
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reslsed ETS survey repotl vas trtaines from /5 THAC on

pstone oxtepcted foom tmping toanes (mening
o in mentigned peglusively i Mec
specific

Accorcingly, a
25.02.2020 wherein quantity of Lim
leasewiend held by Mis Deccan Cement 11
tennes duly taking conversion from vistume Fe el Lopnnes based Gn
grovity of Limestonn 2,20 ab per app aved mining plon of M/ Decoan Cement 118
and duly eacluging overburden,

s submitted thal as pet tevised ETS satvey pepart of tfs TRAL, the
quastily of Limestone exiracted o both mining leases held by M5 Dectan

Ceortent Umited (as on 31.10.2019) 15 a5 given unger;

i 8 . Minilng e A e G e
1 '!"w_-f--..'.:E?-??.Sg._L L Location iI lir:?al;;? )
1 7ML Comptiig, 27 of Baidulnama R.F 1,95,86,359.213

i i Mahankaligudem Village, patakecdy; (M) | ‘
TRl | ComplNo.26827 of Saduinama BF | 38.41,429.634 -
bl | Mahankatigudemn Viltage Palakeedu (#) ! !
— Ll 2.34,37,838.847

As per ETS survey sketch, M/s Deccan Cement Limitad is working @ithia

mining leased area in both mining leases,
Further, mining lease-wise despatch permils gbtalned by /s Deccan
Cement Ltd &s on 31.10.2019 have been verified and detailed as given under:

8. Mining | H

‘No Lcasg Location Q[?: :‘t%v

TT [ MLl | Compt.Na.27 of Saiculnama R.F 1,96,09,200.080
; tMahankallgudem village, Palakeedu ' ]
i tMandal !
T2 1 ALl | Compt.No.26827 of Saicuinama R.F 76,61,800.000 |
1 Mahankaligudem Village, palakeedu :
l_.. Mandal 1

I TOTAL 2,24,71,000.000 :

Teking Into consideration the quantity arrived as per ETS survey of oits
developed In (2) mining leases for Limestone and despatch permits optamned ay

M/s Deccan Cements Ltd, @ comparative statement Is submitted as under:

5. Mining Quantity as on Quantity cavered Difterential
Ho Lease 31.10,201%9 arrived as vnder despateh Quant|ty as on
per ETS survey report permits as on 31.10.2019
. {lnMT) .| 31.10.2019 {in MT) (in MT)
t4L-1 1,65,86,395.213 | 1,66.009,200 1+)22,800.787 "
t - (Comp.No.2 | | \
[ A 5 | : N O——
] 38,41,429.634 28,61.800 (+}20,370.3e0
2 {Comp. I
Ho.26 & 27) L |
i TOTAL #3,24.27,328.847 2,24,71,000.000 N,(.*,..?,.f’.:i',l_ﬂ‘z.i:£§?,l

In view of the above clrcumstances and as mentioned in the above table,
the total extacted guantity 2,24,27,828.847 MT of Limestone. arcwved based on
€15 survey report by M/s TRAC pertaining ta (2) mining [cdses lor Limestone held
by #/s Deccan Cement Limited sulfered royalty, Tnus, there Is no evasion of

royaity to the Guvernment. 3
This is submittey for kind perusal and further nece
Yours lathially, f“

X

ssary action 1 the matter

Y As T 5
Encl- As above. ST T R [
k f)u .':l.-'n_ o

ahe ® b ..l'
Asst. Qurector of Mines & Gu’i %!
Sutyapel (FAL)
Copy submitted o the Dy.Director of Mines & Geology, Hydurabad for favour of

information,
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ko Fpe " . i ; AL ',' ai lia
oo Telangana Stile Remote Sensing Applicattons Centre
TRl X
Plagtug Depatinent, Gioviol 'I'vl.m;z.|'|1;\.""L"{5-m"1‘4\07‘\1 o

vy

L

REVISED ETS Survey Report Sngly Myt ¥
Av pel the dnstiuciions of the ADMG, Smyapet Distriet amd i nccosdanee illi e
Lo, INTONIDY dated 1102019 oF ADMG Sursapet, We TTRAC) casied vul ETS Survey ol
the niiindng Teases behd by M/ Decean Cements Llmited aloag with olficinls af the ADM&G and
DCE. Mintug lease holder durdug 15,10.2019 10 31.10.2019.

Nanse of the Leme & ‘Their Survey Mo Fivtent | bLewse Perlod | Hemarks
No Laowatlon ol
o 1 cmses i

] Alfs Devvpn Urtixents Lo wited-nl, | Sanbuliana Ri’, T3 [l § o boase s in

Alateanbatipudem (V1 Paldeeds cuenp. m: 27 (5022080 fonee

[E31
Suryuti). ;

1 Rl Decvan Cemalts Limirel, | Ssuhlnams, KE | 18LIL 15122003 | Lewe nm

(‘ Ravipabad (W, Tatabeadu 1A s, s 20 & 12.12.HM) foter

Q‘_ % s Suryapeti L) N

i o YDuring the ETS Survey, we have assessed the guantities of minerl eattacted in their 2 mining
J,;' feases held by Mis, Decvan Cenments Limited. The details ane piven s heow,

L
R\‘ ENe | Nume of the Lot holder N Survey Sk | Nu,of [ Eseavuted Luantity
Lueutlon it In Metrie Tona
1 1 S0 Decean Csments Limateld 1, Sandulnama
(.,,"lw o J Rlahankalpeudem |V, Palabeoda (51 4, gomp. 1w 1,95,00,392.21]
e ‘dr) Sunvapeltn =] 1
it }\'Y 2 M Dz §emenly Lisneted HI Sanbutnaina
& Raviralued 1V Patoheedu (M), R wvmp. s
g+ Suryapen D) %27 ] 18,41,429.634

Futther we have submitted ETS Survey repott 1o the Asst. Dinector ol Mines & Geology,
Suryapet on P2.01.2020 Tor further nevessiry action. As gt the ewdier report the latal excavated
Quantities vl Limestone asessed afies excluding averburden is amved as 1.95.86,00.203 MT and
28.41,429.634 MT respeetively, But the ADNM&G. Surynpet hias infortned that in the ETS sunvey
report the excavated quantity of Limestone i the sid mining leases has been assessed but the sane
mentioned os Volume in Menie Tonres, ln this connection, on yerification of the same survey repodt
it is mentioned the excavated mineral guantity s Volune in Metde tannes oversightly invead of
wentioning the assessed quantity as Meteie Toanes. As such the same was rectified anyd naw shown
the volume of the pit in CuM and assessed the excavated gquantity in MT while taking into account
the Specific Gravity of the minerilias per the approved mine pland as 225, Further in the catlier
survey teprt she vahues of aneus Sy, Mis. svrongly printed as such the same also rectified. However it
fs pertitient W inform that the quantities of exmcted Limestone assessed as per {he endlier survey
repurt and < per this revised report Is one and the same.

Further it is submitted that . Més. Decean Cements Limited §5 excavated and operated with in
the leased arca valy,

ti view ul the ubsye, Frequest the Asst, Director of Mines & Geology, Suryupet (o consider
this revised ETS repirt. it

Encl: Revised ETS Report RE
"Telangana State Remole Sensing Application Centre

Copy submitied 1 the Director of Mines & Geolugy, Hyderabad for favour of information
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4

Cver on Lxtent of

Flan Showing the LTS Survey Particulars

of existing mining pit
73,93 hain Mahankaligudam (V], Pa

s g
Jor Lime stone of M/s.Deccan Cement Limited-1h
takeadu (M),

Suryapet(D).
St Section Previous
Ho, From Soction | Difference | Width Area Volumne Specilic Gravity Excavated Quantity
Horthing Horthing | Meters $q, Meotets Cu. Meters 43 :\::{::‘;mﬂi Metric Tonnes
1 1970.206 ' 0.000 0.000 0.000 0.000 .25 0.000
I 2975.000]  2970.206[ 4.7%4 135,029 679.601 1258009 1125 7330.510 |
3| 2980.000]  2975.0000 5.000 N85 2143.650 10716.252 .15 24110,068
4| 2985.000] 2980.000 5.000 131,234 Jose.827 15449134 225 14760.591
5[ 2970.000 1985.000 5.000 J44.849 3440.270 17201.352 2.25 18701.043
Bl 2995.000] 2992.000 5.000 354.579 3751.673 18758,367 2.15 41106,325
3| 3000.000] 2995.000 5.000 544,505 4078735 10391.677 2,25 45885773
8| 300%.000] 3000.000] -5.000 587,537 092047 25464,737 2.15 57195.658
5[ 3010.000]  3005.000] 5.0 641.91% 7087.151 35438.5C8 .15 79113.018
10 3015.000] 3010.0%0] 5.0C0 708,788 17300.826 87504.130 2.25 195384.2%3
71 3010000 3015.000] 5.000 721,216 1£041.508 90207531 2.25 1029E4, 945
T3 3015.006] 3010.000|  5.000 741,641 16527786 37639.932 2.25 204439.843
T3] 1030.000] 3025000 5.000 756.506 14019.237 55146.184 1.25 114078915
T2l 3035.000] 3030.000| 5.000 764.835 1544).594 §7219.470 2,25 118743808
5| 3540.000] 3035.000[ 5.000 774.500 19813.281 99056,417 2.25 222893,418
18 3045.000 JMO.OMF 5,000 777.639 20112.74% 100563741 2.13 2:6268.423 |
171 3050.000]  3045.000 5.000 775,655 20315933 11579.666 .15 128554.143
T8 3055.000] 1050.000[ 5.000 773,483 10419.130 102 496.150 2.25 229941.138
39 Josa.c00|  3055.000]  5.000 775.797 11630.913 58154.566 2.25 110347.773
20 3065,000|  1050.000  5.000 775.433 11685, 343 53411.714 2.15 111471.358
311 tn ooa| | 1045.000f  5.000 774.911 16621.560 101108.298 2.2% 211991.670
331 3075.000 1010000} 3.000 T71.41% 11785.150 58925.751 .25 132682740
23 080,000 3075000 5.000 772,905 10720,439 103402.194 .25 131104.%33
74| 3085.000] 3080.000] 5.000 772.515 11541, 374 59205,871 .15 131215.450
15| 30RD.000]  3085.000] 5.090 772.09 11805.656 57028478 1,25 132814.075
26l 3045.000| J090.000| 5.089 | 769,015 10643,710 103218,549 2.25 132241.735
70 1100.000 3045.000| 5.000 768,547 11708.327 53541.634 1.15 FEREALE 1) ]
38 3105.000]  3100.000] 5.0C0 768,915 11545.309 53731,54 2.1% 131020.97%
S5[ 3110.000]  3105.000]  5.000 768.9%6 10471.303 101146.541 1.15 230124.720
ol 3115.000] 3110.000]  5.000 775.307 11590.301 57951511 1,15 1103%0.900
T 3120.000]  3115.000{ 5.0 787.650 11660.724 53303.618 2.15 131183140
37| 3125.000f  3130.000 5.0C0 787.449 11687087 58415.434 1.15 131479.724
33]  3130.000] 3125.000] 5.000 786.639 1165128} 58265413 1,25 131099.430
T4 3135000 1130.000] 35000 784.750 |  29)93.527 146991,633 2.25 330733425
I 3140.000]  3135.000[ 5.0 782,351 11593837 51969.487 1.25 130431, 145
5| 3145.000] 3140.000 5.000 781.051 11541.007 57715.037 2.25 127458.833
77| 3i50.000]  3145.000] 5,000 779.007 | 11482481 57412, 403 2.25 129177.908
8 155,000 3150000 5,000 | 7763 T1433,130 | 57170.650 1.2 128633.981
T9f  1160,000]  3155.000 5.000 774.602 11408.3464 57041822 1.2% $2H144,100
20|  1165.000]  31560.000f 5,000 771412 11398.552 546994.759 .25 128235.208
a1 3170.000] 3165.000]  5.000 771.625 11371.695 56555.474 2.2% 127914818
1l 3175.000] 3170.000]  5.000 769.611 11333.695 SL6ER.AT4 2.25 127504.,0468
41 i@_{m J7s.000f  5.000 767865 11288,711 544,557 .23 174598.001 ]
44]  3185.000] J1E_O.DDD[ 5.000 ThT.4694 11240.763 6203, 814 2.25 i 126458,58]
S| 390,000 185,000 5000 | 7aea7) | na47rs | Se123.A7 .25 176278.720
36| 1195.000] 3190.000] 5.000 772.105 11214.743 56073714 2,25 126165,858
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3| Taection “imylon e .
M, Feonn st thn | (ndfermpen | W Fina Fentuinn sparilic Grarity {Datarated fuaranty
L1 bwn Agagatecarned
e (hjg | Mot thiog Metein Lap Meters fas, Mxtari .
o] e | wam T | rim IR '.';'m 178 i
anl T bim el v |0 e ZIRTL TSR] Ty LAl
al oo umoen]  w IaLt Vi e | 4haGr AR
RO LR S TAL L | e dnd RIIEY] Wb P
Sl wmes| e bRl Ty | en TR T m'n.r.n :
il el o] s [ s RUATRE ALY 113 TTNimLYA
il o] vemom] e | sRvn ot pan | TAanR et Ty
UL I'_d piwel st |7 Honds, a',s' caan e 7 e
o4 1AL (XX) I r, 'm»l
wel A ool N .: f,-u| i i :4: ¥
T T Teaam 1A 1Y
B LR Thn VA arr
ol "SR o0 s | VWb Bl
L. Rz Y114 G
i T 61 TN 1
W ) Trwoan 11541 GIY
20 o] 1245, i | T
NI ol w0 ) rm 171u5%. 214
T 0 Twy ool STTI TR mm Taq | woten ot VITTIA S 1%
1295500 T St ""'m,a i Ti7e72.01k
TV G| 3 0 YERA 10 4;1;4 ) 111205243
TUHI05.000[ NI00,00| .« wohatd | s et 1U1327.775
Y30 000] 3300 000] 5000 TEGAR 921 | 1i242.60% 715,568
..._._.._;‘.!.1:‘.1”.“.? oo 4000 120, bkt Wikt 454,19, 334 VFIA1E S
T Ino o] T s om)  u.000 TV RTE] 0huA. 101 TR T02L55 215
7l fas.eou|  A3z0.m0a] 4000 714,560 Wi A | AJLELZID 10715 3,870
7il T 0.000]  1I7v.000] 500 710,717 TIEE 671 45745162 105612, 555
Tal T I1ah 000 s1ie ona) .00 706,510 u238. k81 A48 414 101224.97%
Fol TING.000] 2335000 4.000 701.2/b 17940, 194 BTN 364507 412
76| s 00| 3140.000] 5000 096, 14 202158 | 134115, /e PLTCE T
5| 39%0.000] 3345 000| 5000 | bRAJZE | 17461402 Y, VIGALL EAE
Tel T 3isn000f  1150.000f 5000 679,914 26067 40 110147512 20178104
7 3160000 !!';':.{E-G 5.000 Y {4 AV A AT 82 LI ELS
w0l 1ea000  160000]  5.004 612,70 75629 ALK 128147011 725330752
Ol a0 1as.000{  5.000 L70.073 16540.751 B0 15T VeLh3% 701
Rl Jirmoe|  3170.000 5,000 60659719 16406661} 1111147 15424429
B3| 380,000 3374000 4,000 661,508 15198660 V)0 2EALSN. A0
§1] " 3185.000]  13E0,000[  5.000 61,9067 16314715 B1571.5976 123547, 545
#5 3190.000] 1385.000] 5.000 602,365 14786.933 BIA34, 664 121727,7%7%
¥l 1305.000] 1I90.000[  5.000 660527 16136692 £1183,461 E16h1. T8
87 400,000 3395.00Q 5,000 657174 16147.154 E0745.770 1B1677 983
BRIl 3405.000]  1400.000|  3.000 b54.832 16063.131 £0315,054 .wr;a 7
B9 3410.000]  3405.000 5,000 4651361 15916, 165 T9981,.823 177747.103
90| M15.000]  3410.000]  5.000 092,654 15924.435 79622.17) 179147.290
7 3420000 3415,000 45.000 447,149 15838.397 79191987 172121.979
91 14725.000 J420.000] 5.000 {44,695 15118.920 TRE94.L00 177042850
93 3410.000)  3425.000 5.000 640,192 15656810 7E724.052 176139118
G4 34)5.000)  3410.000 %.000 615,807 15610.954 7E054.768 17%613.228
EF) 3440,000 J415,000 5.000 631,31 14589.397 046,784 175380.265
90 1445.0“1] 3440,000)  5.000 626,727 19575.239 77876193 175221.435
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51, Section Previous o
| to. Veom Section | Difference | Wiith Atea Volume specthie Gtavity | Excavated Quantity |
Morthing | Morthing Meters St Melers Cu, Meters “:;'\::?::;Ed Wotric Tonnes
97 450,000 3A43.000] .00 1 eran TERT a0 | 7763503 7.5 T e 2
SR Tash.000 1450000 o0 | eleed | 14se 77261.556 7.1 173233.500
| AR0.000|  3495.000] 5,000 (10,404 15166.138 7694067 1.25 175116555
W3] 346h.000]  1440.000 5.000 6017.84% 15328 416 7664 L0679 2.15 172444678
| 00| 3465.000] .00 605,174 14743125 58716127 2.25 132111.285
o1l 1475.000] 3470000 5,000 601,517 15275.470 76377,351 2.25 171847%.043
303| 3450,000]  3475.000( 5.000 597.471 12569,340 62846.701 2.25 141405.078
o4l 1485.000, 3480000 5.000 |~ 594,171 15177524 75889.119 2.25 T 170150.518
o5 3490.000] 34850000 5.000 590.199 12452701 62161.503 2.25 1404792883
T0a| 3495.000] 349,000 3.000 SE5.64 | 15050.048 75150.242 2.25 169313045
071 3500.000|  3495.000]  5.000. 581,068 14742.730 74718.652 2.25 166116.958
TBa| 3505000  3500.000] 5.000 S59.611 | 5917.970 29589851 2.25 6b577.168 |
105 15%0.000|  3505.000) 5.000 556,554 5817.372 27086859 2.25 £5445,43)
Tl 3515.000| 3510.000] 5.000 553.456 5765.500 28829.502 .15 +AB66.380 |
Il 150,000 3515.000]  5.000 550,071 5719.678 28598.391 2.25 £4346.380
1730 3515.000]  3520.000 5.000 545,832 5677.675 2B3EB. 373 1,15 61873840
Tl Ti0.000]  3525,000]  5.000 544,358 5635.568 18177.829 2.25 63400.115
114 15:5.@0] 3530.000]  5.000 541.613 5590.1%0 27950.947 2L P ~ 67889.635
15| 3540.000] 3535000 5.000 519471 6542512 TTIL58 2.25 51353.258
Ti6| 3545,000]  3540.000] 5.099 536,556 5494496 17472479 2.25 61813.078
TI7l 3550.000]  3545.000; 5.000 530,602 5430.40% 27152047, 1.5 51092105
T8l 3555.000] 3550000 5.000 530.054 5344,958 26724.769 1.25 60130.775
T39] 3560.000]  1955.000] 5.000 530,493 5137.564 26187.818 2.25 58922613
T30 3565.000]  3560.000]  §.000 529.5%4 5141.625 75008424 | 213 57841.280
T2V 3570.000] 3569000 5.00 518503 5066.24D 25131.201 1.25 54595.103
T2l 3575.000] 3570.000| 5.000 527.373 1420.064 7100.320 2.25 15475.710
73] 35E0.000]  3375.000f 5.000 525.910 4B65.310 74331.601 2.25 54746.103
7] 3585.000] 3580.000] 5.00 522.517 4730.089 23650.447 2.25 53213.509
325]  3590.000 3585.000]  5.0¢0 519,341 951,060 4%05.301 2.25 11016928
36l 3995.000 _ 3590.000f 5.000 516.164 4352.416 11762.080 2.15 38964 680
T 3600.000]  3595.000|  5.0C0 571.961 4133.998 11169.930 .25 47632478
T38| 3605.000]  3600.000{ 5.000 522103 a143,086 10715.430 21.15 26603718,
T35 3610,000] 3605006 5.000 523,911 4069.702 26344,508 2.25 45784.143
T80 3615.000]  3610.000]  5.000 512.824 4015519 20077.594 1.25 45174.588
(1| 1620.000 3615.000] 5.000 511,662 3971.127 19655.637 2.25 245675.18]
1320 3625.000|  3620.000] 5.000 519.831 3924.43) 19622166 1.25 34149.573
15| 3630000 3625.00] 5.0%0 517.860 1849.785 19248.923 1.5 23910.076
~— 5[ 3535.000] _3630.000] 5000 | 473.008 3709.318 18546.892 1.5 41730.508
1351 3640.000]  3635.000] 5.000 398,651 1546,478 17712.389 2.25 T19597.875
136] 3645000  3640.000 §.000 192016 3435,6H J7178.472 .15 18651,561
Y37 3650.000] 1645000 5,000 378.915 3140.668 16703118 2.25 37581.910
T38| 3655000 3650.000] 5.000 439.867. 3129.935 16149.676 1.15 36136710
9] 6t0.000]  3655.000]  5.000 439201 3155.456 “15777.260 2.25 15493.550
40| 3665.000]  3660,000) 5.000 419.013 3124.264 15621.322 .25 35147575
T4l 3670.000] 3665.000) 5.000 440,063 3128,191 15641 454 2.15 35193173
43| 3675.000] 3670.000] 5.000 A0ATY 3180,712 15904.608 2.25 35785, 368
43| 36E0.000|  3675.000[  5.000 419,911 320,227 16601137 1.2% 37352,5%8
T4l 3685000  3680.000|  5.000 417,151 3519.574 17547.970 1.15 19595.43)
YAl 3690.000) 3LES.0O0[ 5,000 437.761 3517,266 18186,314 .25 2919038 __
Ta0|  3695.000] 3690.000]  5.000 416291 45,448 471.240 .15 1073.790
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118 Sectlon Previous
S 1 foe Section | Difference yAdth Area Volume | Specitic Gravity | Excavated Quantity
4a et A d
Hotthing | NHosthing Meters Sq, Meters Cu, Metets Ml':\n:;::t Hhetric Tornes
Tl Tae00| 3695000 500 | 435942 3617.36 78136.600 125 20507 E68
T3 00| Jon.000]_ 00| Aisn) | BT 17848 932 115 X705 01E
7| T0000|  3705.000 5000 | 415106 T510.044 | 17990.722 1.15 V437,125
Al ITse00 Ino.ue| 500 | 416,56 348112 1740564 2.8 19162,610
il iTi0000] 715,000 5000 | A19.2% 476,372 17361,698 2.25 19167160
w3 37i5.000] 3720,000)  5.000 | 420.086 3462150 17313,752 1.25 15935.941
T3 370,000 3725000 5.000 | AI0O.TE3 TaAT.669 | 17236.343 7.15 32726.371
Tl Vi5.000] 3730000 5.000 | 430512 444,614 17213.072 1,25 38741,913
sl 30000 375000 5000 | 43023 3441081 17205.406 155 TE712.16)
el IT.000]  3740000] 5,000 | 429576 416,245 17081127 2.5 LI
T I750.000] 345,000 5.000 | 428,574 7378.478 s | i 36001.873
ToEl3755.000] 3750.000] 5.000 | 428.099 G EGEEEE 2.05 37616208
T 3700000 3755.000] 5.000 | A27.%14 T305.614 | 10528.121 2.25 Jriiun
Tl ITEs.000]  3760.060]  5.000 | 427.4%2 YALATe | 16112389 1.5 3545;.52
T IT0.000]  M65.000]  5.000 | 427,663 7644 | 15892.011 1.5 J:;?q, -
Tl 3775.000] _3770.00| 500 719 | 3188 15679.985 1.25 :“65.:91
o TT.000]  3775.000 5.0 | 426.148 81404 | 15407.019 1.5 HeL
~Tl 3785000 3780.000] 5.000 | 42034 79218 14591, 092 .35 I
TRl I790.000| 785,000 5.0 | 409.942 513,674 | 14361668 2.25 e
il TR0 3790000, 5.000 | 400011 TE.1 | 14198.161 1.5 o
o Te60.000| 395,000 o | 19478 R R 115 llﬁ.m
Tea| 3895.000}  3800.000] 5,000 352,699 | 2744,876 14744371 2.25 ﬁmj'qm
169 3810.000 3805.000]  5.000 370,759 1649.650 11449.298 z.z; §
7ol 3815.000]_3810.000] 3,00 Jeas21 | 1616.145 13060.74) r.l: i:;m::
. Te57.375 | 11788817 2.2 :
i 380.000 815,000 0.0% 36,18 o BT
751,315 12616.614
Tl Jes000]_ ss0.000] 5.00 57123
i 528 17547.640 7.05 01190
73] 3ai0.000 3825000 SO0 | dsesl0 | 250% - = e
i Ins.000_sa.00 5.000 58609 | 2502.3% | 17511942 75| 50
3540.003 J835.000[ 5.000 360,856 2494.284 12471.412 1.15 255-&0.
- ’ " o T I 135 7754715
Tl 3845.000]  3640.000 5000 | 36l e
—T7 ; ' TH5.I01 | 1216512 715 75
T 3e50.000]  3845.0¢0 T oo | o1 i
: T g | 1619967 25 T,
78l 3655000 1850.000 000 | _ohald | LA
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Translated from Telugu to English

Date : 18.03.2020

To
The Mandal Revenue Officer,
Palakaveedu.

Sub: Submission of Combinea Survey report, conducted by Surveyor, MRO Office,
Palakaveedu along with Beat Officer & Section Officer of Forest Range Office, Huzurnagar at
Palakaveedu Mandal, Suryapet related to Survey No.1,2,3,4,56,7,89,10 located at
Mahankaligudem village and Survey No.31,38,84 at Ravipahad village having boundaries as
Saidulunama Reserve Forest Compartment No.26 & 27.

Ref: Based on verbal instructions of MRO, Palakaveedu on 17.03.2020.
Based on verbal instructions of Collector, Suryapet on 16.03.2020.
Based on verbal instructions of Forent Range Officer, Huzurnagar on 17.03.2020.

With reference to the above subject and based on your instructions, Surveyor, MRO Office,
Palakaveedu along with Beat Officer & Section Officer of Forest Range Office, Huzurnagar and also Asst.
General Manager (Mines) of M/s. Deccan Cements Limited, Bhavanipuram attended with their related
records at above said land of Deccan Cements Limited, Bhavanipuram, Mahankaligudem.

In this regard, Surveyor, Palakaveedu with the help of Village Map conducted survey fixed
measurements and boundaries for above said land at Survey No.1,2,3,4,5,6,7,8,9,10 located at
Mahankaligudem village and lands in Survey No.31,38,84 at Ravipahad village. During the survey, Forest
department compared leased area boundaries with the authenticated boundaries specified in their Gazette
and found matched. Hence, this is to submit that, no deviation found in the leased area of Deccan Cements
Limited and area found same as assigned at the time of assignment and as per Village Map and Forest

Department Gazette.
Yours faithfully,

Sd/-
Forest Beat Officer

Sd/-
Forest Section Officer

Sd/-
Surveyor, Palakavedu



Mr. V Koteswarao, the complainant present during the DGPS survey
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WORKS : BHAVANIPURAM,

JANPAHAD (Post.), PIN : 508 218

PALAKAVEEDU (Mandal),

SURYAPET Dist. 55 l_

Phones : 08683 - 229503, 229504
08683 - 229505, 229507

Fax :08683 - 229502

E-mail:. ddfactc vahoo.com

CIN ¢ L26942TG1 9PLC002500

Websﬂe Wdeccancements com

DECCAN CEMENTS LIMITED

a®

‘Ref: DCL: RLY:NSR:2020/156 15t October, 2020.

To =
The Dlstnct Forest Officer =

Sub:- TSFD — F( C) Act, 1980 -submission of infoi'matior_l regarding NGT

case — Show cause Notice - Reg.

Ref:- Your SCN No. Re. No. 789/2020/S4 dated 01.07.2020

Fodkde ke ke k

We are in receipt of your SCN. In this regard we wish to state as follows:

1. We are very much obliged for acknovn-rledging the fact that there is n 0'
 deviation with respect to ‘ML 2 and ML 3.

2. As far as the a]leg'a'fi_on that we have put up certain permanent
establishment such as sheds, power plant and railway line (all of which
according to you occupying 8 Ha) is concerned, we were completely unaware
that this was violation as stated by you. It is stated that these constructions
were put up long back W_i]en the_:re was no adequate& advance technology like
DGPS/DGNSS, which \f;;vould have pin. pointed out the ‘exact® boundaries

. precisely on a forest area. Assuming but not admitting to the violation, it is

stated that the d_wersmn as pointed out is sheer due to lack of technology and

wa
’C?i; C,E \\ :
, i \CE
s¥eTey _ 5 QFF W’o@’ \[‘?
‘BE.D’EE;(R\Q‘ P‘g
DNV-GL Rﬁﬁ FFICE : 63 -666!8 "Deccan Chambers", Somajiguda, Hyderabad - 500 082.
mm_mm/, Phone : +91 (40) 23 10168, 23310552, 23310561 23310599 Fax : +91 40 23318366
OHEAS 18001
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"cc.%w CEMENTS LIMlTED "

- W

Continuation Sheet NO.....cocvuiuinns

..Iwe lcad proceeded based on earher correspcndecces and documents Whlch

. was oj:her.wme-. o | | ' _ o 3ﬂ
-~ We also inform yc.u that only part of the: railwgy.. 1i'ne, coal wagon tippler and
ccment wagon loading shed are lying in the alleged 8 Ha area. But the power

L plant 1s outside the: sa.ld 8 Ha area and well w1th1n our cement plant area.
‘Anyways, we do not w1sh to make any further comments on t}:us and wish to

' completely sort this issue out and hence we are willing to apply for
| ;egulariz_atiop_/diversioqi.

3._ It is our fervent;.lrea that the viclatioc pointed out is neither wilful nor
: wantcn_ but due tc_inadirertence and for the bcnaﬁde reasons as.stated above.
4. We have applied for diversion/regularization for an extent of 8.07 Ha for the
- purpose of railway line a*nd associated activities. The fcllowing are the details

of our application.

1. Proposal No. :FP/TG/RAIL/501438/2020 dated 28.09.2020

2. Extent applied for  :8.07 Ha

We assure you t_het we shall complete the process as e@i‘ly as possible.

" Thisis for your kind informatijon and necessary action.

Thanking you, |

.' Yours falthfully, ,
for DECCAN CEMENTS LIMI'I‘ED

(N.SRINIVASA RAJU)

SR.GENERAL MANAGER (WORKS)
- Encl: A/a



| the daﬁﬂs gﬂen belﬁw haé beéﬁ successfully uploads d on
e Ministry of Envzwnment, Forests and Climate

G@mrment of Indm
1. Prepasal No.
2. Praposal Name

cke -_;_wlgdoe that a Pmposal seeking prior a,pprwal of

ores i;;-'(Conservahan) Act 1980 as per

epOry of the* . Raﬂway

4D -bafe éf-’Subﬁﬁss;im ©:28/09/2020

B FPf TG/RAIL /50143 /2020
+ DCL Railway siding 2

5. ...=,':'.jame of the Apphcant with Contact | details

iName
Mobile No.
State
istriat
Pincode .

£ S.NTI
0400671896
: Telangana

| 1500082
‘6. Area Applied (ha) :8.07

proposal will be examined by the Nodal Officer, Fore,si:
:(Camemﬁan) Act, 19“ 1o assess its completenesa -

(System Administrator)




WORKS : BHAVANIPURAM,

JANPAHAD (Post.), PIN.: 508 218

. PALAKAVEE| U(Mandal}
SURYAPET Dist. (Z.ZSLD
Phones : 08533 3, 229504

- 229505, 229507
Fax 03583 229502
. E-mail: ddfachory ahoo.com

CIN : L26942TG1879PLC002500
Webslte: www.deccancements.com

o _
_DECCAN CEMENTS LIMITED

Application for prior approval uf_s..2 of the Forest (conservation) Act, 1980 ' 4,

: for diversion of 8.07 Ha of Forest -'Land-for setting up of railwa track and associated

actmtles Comp. No. 27 of Saidulnama reserve forest, Janpahad Section,
Huzurnagar range, Suryapet Division, Telangana State.

Justification Note

The present proposal is site specific, as the railway siding is proposed for DCL which is very

close to the Janpahad railway station located on the newly constructed BG line between

VISHNUPURAM — JAGGIAHPET.

To fulfill the specific condition requirement of DCL’s Environmental Clearance (EC) through
letter No. F. No. J-11011/572/2007-IA 1I (I) dated 11.05.2017, MOEF&CC, Government of

India, the rail connectivity is planned. (Annexure —I)

The need for this forest land has arisen for establishing rail connectivity for DCL. Planning and

efforts have been made to lay the track line for railway siding avoiding the use of forest land.

But, this minimum forest land is unavoidable considering the technical aspects for laying the

railway track to connect the Janpahad railway station to DCL.

As per the standard norms of railways, the applied area is the minimum requirement to

accommodate main line, safety precautionary lines, like buffer ends and sick lines, circulation

area and maintenance road in the DCL railway yard.

Cont’d

e T

{;mr.m
cmv GL REGD. OFFICE : 6-3-666/B, "Deccan Chambers", Somajiguda, Hyderabad - 500 082.
Phone : +91 (40) 23310168, 23310552, 23310561 23310599 Fax : +91 40 23318366

|3€I mi-wo |4m1



- PECCAN CEMENTSLIMITED .

N

The followmg dlversxons of. forest Iand have took place for the purpose of thls pro; ject

Con,tinﬁe__x’tiﬁn Sheet Nowu..yuuseiassuss

1. An cxtent of 1 9337 Ha of forest land (DCL rallway s1d1ng e 1) is alrcady diverted wde _
letter No. 4-APB633/2009-BAN/9849 dated _ .22.09.2011 for '_Lhe_ above purpose.

(Annexure —IV). :
2. An extent of 0.66 Ha of forest land is already diverted v1de letter. No F.No-

_ " APB985/2013-BAN/2270 dated 17.11.2016 for the above purpose, for the above purpose.
_ '(Annexui!e.— V).

The permission for the private siding for DCL accorded by SCR is enclosed as (Annexure — VI)

For Deccan Cements Limited,

o

' (S.VENKATESWARLU)

Director (W)
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"'DECCAN CEMENTS LIMITED

JANPAHAD (Post), PIN : 508 218
PALAKAVEEDU (Mandal),
SURYAPET Dist. gs;m
Phories : 08683 - 229504

08683 - 229505, 229507
Fax  :08683-220502

E-mail: ddfa ry@yahoo.com
CIN: L26942TG1 9PLCIJO2500
Website: wiww.deccancements.com

1

43,

for diversion of 8.07 Ha of Forest Land for setting up of railway track and associated activities

lication for prior approval u/s 2 of the Forest (Conservation) Act, 1980

in Comp. No. 26 of Saidulnama reserve forest, Janpahad Section,
Huzurnagar range, Suryapet Division, Telangana State. -

FORM - A

Form for seeking prior approval of Central Government under section 2 of the Forest(Conservation) Act, 1980 for Diversior
of Fresh forest area

PART - |
{ I be tilled up by User Agency)

A. General Details

{:‘. Project Dotails

(i)- Proposal No. : FP/TG/RAIL/50143/2020
(ii). Name of Project for which Forest Land is required : DCL Railway siding 2

(iii). Short narrative of the proposal and Project/scheme for which the forest land is required :

Deccan Cements Limited (DCL) is a public limited company incorporated in the year 1979. DCL was the
first mini cement plant in the country to use dry process rotary kiln and pre-calcination technology for
the manufacture of Ordinary Portland Cement (OPC). DCL introduced reinforced suspension pre-heater

technology from Onoda Engineering and Consulting Company, Japan. DCL is the first company to
produce ‘speciality’ cements through in-house development technology. The first mini hydel power

project in Andhra Pradesh was also built by DCL.

Nestled in the Proterozoic palnad basin that holds one of the largest limestone repositories in the
country, DCL continues to be a very popular cement manufacturing unit in Telangana state. DCL

currently operates in four segments cement plant, thermal power, hydel power and wind power.

,\'srs.u

A
{:NV GL REGD. OFFICE : 6-3-666/B, "Deccan Chambers", Somajiguda, Hyderabad - 500 082.
\ / Phone : +91 (40) 23310168, 23310552, 23310561 23310599 Fax : +91 40 23318366

180 P00 =150 14001
OHSAS 18007

i



'T*'j:_d}sN-CE_M.ENTS LIMITED By C_ontinuati,on Sheet NO...coooeesscnes

As a part, of Corporate Environment Pol:cy, DCL is committed to preservmg en\nronment and improvmg

the quality. DCLI is certaF ed for meetmg the 1S0-9001, 14001 and GSHAS 18001 standards

While grant_ing Environmental Clearance (EC) through _I'_etter No: F. ._N_o. J-110'1_1-/572/2007'-_1_A If_'(l} dated
11.05.2017, MOEF&CC, Government of India, has stipulated a specific condition No. V., that to reduce -
impact of the transport of the raw materials and end products on the surround_in_g environment, _u;_e_of

rail mode of transport should be used. (Annexure — 1)

To comply with the above condition, DCL is ‘proposing a railway siding. taking off from the Janpahad
station, to transport raw materials and end products i.e. ceme_nf and clinker. DCL has requested-South

Central Railways (SCR) for approval of the siding and obtained necessary. approval wide letter No. SCR

letter No. T/143/C/395 dated 3™ April, 2007. (Annexure ~ Il)

The present proposal (DCL railway siding — 2) is for approval for diversion of 8.07 Ha forest land in

compartment No. 26 of Saidulnama Reserve Forest, Janpahad Section, Huzurnagar Range, Suryapet

Division for establishing part of the railway siding and associated activities.

{iv). State : TGIMgam
(v). Category of the Project : Railway
- (v.i).. Shape of forest land proposed to be diverted : Hybrid
[vii)-., Estimated cost of ﬁe Proje¢t(Rupee§ in {acs) : 3017
(‘\n'ii_J. Total Area of Forest Land proposed for diversioﬂ_{il; ha.): 8,0? |
(18], Ma-Forsst Earid requiced flr thls profeci{iv ha): ©

(x)- Total period for which the forest land is proposed to be diverted(in years): 100
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' 'P"-‘j'.CA_N CEMENTS LIMITED

g.' Dotails of Usor Agancy

(i). Name : DECCAN CEMENTS LIMITED
(ii). Address1 : 6-3-666/B SOMAJIGUDA
{iii). Address2 : NIL

{iv). State : Telangana

{v). District : Nalgond

{vi). Piﬁ : 500082
{vii)..l__andmari_c : NIL
(vi‘ﬁ).l Email address : vonkat.s@doccancoements.com
(b;). Landline Telephone No. : 40-23310168
(). Fax No. : 40-23318366
(xi); Mobile No. : 9490671893
{xii).l Website ﬁf any) : www.deccancements.com
{xiii). Légal status __of User Agency : Otlm
‘;‘ Dotails of Porson Making Application
(i)- Firﬁt--Name:_SON:TI
(ii). Midd!e ‘Name: NIL

(ifi). Last Name: VENKATESWARLU



" . Continuation Sheet No........ceennine

e CANCEMENTSUI\HTED e A o S L.
(iv). Gender: Malo o e B
tv). IDesi-gha,tian: __mmmm«ks.

i} Ad&res 1: M7S DECCAN CEMENTS Mm
 (vii). Address 2: WSﬁscm csuanswm |
) * vif). State: Talangana |
. (i:;;, Disi_tﬁct: Hyderabad
:: (x). Tt;_hsil: Khairatabad

(xi;.' Pin: 500082

: (x:ii}. Landmark: opp to NIMS

{xiii). Email Address: venkat.s@daccancoments.com

(xiv). Landlil;ne Telephone No.: 6683-229503

(xv). Fax No.: 08683229502
| (xﬂ)._ Mobile No.: 9490671896

(xcvii). Copy of ducmnents in support of the competencefauthority of the petsm makmg this application
to make application on behalf of the User Agency:

B. Details of land required for the P[ojgt_g

B- Dotails of proposal secking prior approval of Cmtml Govornment undor tho Act for dwarsiorx of
1. forest land forthn Projoct alraady submitted in the past g



'-r"jcCA-N CEMENTS LIMITED.
e ‘

e Continuation Sheet No

43

Proposal Submitted in Past
‘ ' e BT : Dale ol | |
- I Moef Area . B | CEs
S.no| Proposa Pro I Np. for 9 e | Fnal
10 Status, o File No. | b eeion(ia,) | Diverted(Ha,) pnnciple Avprova |
1 |Approved | FP/TG/MIN/234/1996| 8 | 73.93 . 73.93 Ol | 23Feh
44/199%- - 1997 | 1908
m .
g- Detaj'ls.—_nf forest land proposed to be diverted
B-2.1 Details of Divisions involvad
Details of Divisions involved
_ S.no Dmngn Name R:rut.land{ha.). b Lan d(!_lai)
1. | Suryapet 8.07 0
B-2.2 Details of Districts involved
DisiLritd wise breskup
S.no District Name Forest Land(ha.) Land(la)
1. | Suryapet 8.07 0
B-2.3 village wise breakup
Villages wise breakup
' A Non-Forest
o Vilage Forstland(ha) | joriores
|1 | Mahankaligudem 8.07 0
- B-2.4 Campungnt wise broakup
' Non-forest
S.no Component Forest Land(ha.) Land(ha)
1 |1 BO7 o8

.................




]( jCAN CEMENTS L[MITED A ey ' ' L Contimiatiou SHESt NO..cosisssssisrs

c. iﬁ’!_@i'lpﬁl;lﬁ, ffg[:g;t land ,m;m. 5ed to be diverted '_ ' 4 g -
Division 1. : Suryapat ' T

(i) Area of forest land proposed to be diverted(in ha.) : 8.07

_ Cii).___:llyhlid
{a).Ho..ofpatchas:Om 3
' Patch wise detzils
Patch | area of Patch(in ha.) Km File of Patches
1. e ' @ View File
{b). No. of Segments : Ona
Segment wise details
| Segments| Segment Area(inha) | KniﬁleofSegmaits
1. lo ) @ B

(iii). Copy of Suwey of lndu Toposheet indicating: boundary it forest land
pmpused to be diverted: A&= .

(iv). Scanned copy of the Gen-re‘ferénced map of the forest land proposed to be

e

diverted prepared I_:y using GPS or Tutal Station: be=l

Justiﬁcatmn for locatmq the Pmiect in forest land and detalls of alternatives
xammgd .

(i). Copy of note containing justification for locating the Project in forest land:. m
(ii). Whether a copy of map indicating location of akernative ekqniné is required to be provided: No

{a). Rea&on for not providing such map cortificato enclosed



i

{ jé” CEMENTS LIMITED |

. (i) Whether the Project is likely to generate employment ?: Yos
(). Permanent/Regular Employment(Number of persons): 20
I(iii). Temporéry- Employment(Number of person-days): 600

E. Displacement of People due to the Project, if any

(i). Whether Prﬁject involves displacement?: No

G. .
K Detai_ls of Cost-Benefit analysis for the Praject

(i). Whether the Project requires Cost-Benefit analysis?: Yos

{a). Copy of Cast-Benefit analysis: m

H. Status of Environmental Clearance

(i). Whether the Project requires Clearance under the Environment (Protection) Act 1986 ? : No

I_ Status of Wildelife Clearance

(7). Whether the Project or a part thereof is located in any Pmtect,edjﬁeq_or their Eco sensitive zone? :

J. Applicability of special provisions governing Scheduled Areas

(i)-Whether the Project or a part thereof is located in a Scheduled Area? : No -
L. Details of land identified for Compensatory Afforestation
(i) Whether ;u:q-ﬁifost or IRwonue forest land & required to be provided by Umr Apency?: Yos

' (ii). Whether the area of non-forest land or Revenue forest land reqmred to be_provirjed bf User Agency
for raising Conq:ensutory Afforestation is less than area of forest land proposed to be diverted 7: No

t 'Coﬁtinuat_iqﬁSheetNo.,....;..'........



el

Ey jcém CEMENTS LIMITED

- {i#i). Mo of districts involved fomismgc:wemmyhffmtutlon 1

(). No. of patches: Ono

1 = Coﬁti.nﬁatibn Sheet No

Dfsuicu.:ﬂagaﬂmmool

(a). Viliage: Charakonda

() N‘H('ln ha.): 8.12
{c). Copy of KML file of the patch: @ View File
(d). Khasra details: zoa; 209 and 210

(e). Present owner; Usor Agency

{f). Copy of Ownership proof; ﬁ

{v). Scanned copy of the map of the land identified for creation of Compensatory Afforestation

prepared by using GPS ot Total Station:

{vi). Copy of Survey of India Toposheet in 1:50,000 scale indicating location of the land identified for

"cmatlonoffompematnryAI‘forestaﬁon:

_inf fon Details

S.No

No alternative forest land
: available .

Minimum forest land to bo

" 'undertaking For CA charges

Eﬂwﬂ % ) S g
' -

Undertaking for NPV

-----------------
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i :

Undertaking for additional
SONRM L

T *jc'im_- CEM-I_*;NTS_ m_g’L'l__'.rE,n "

Underlaking for RoFR
| undertaking for Cost: Benifit
FC already taken over an
extent of 1,9337 Ha for the
Ceri
FC already taken overan
extent of 0.66 Ha by SCR
for DCL raiway siding

' ECof DL cemert plant |

3

110

o

This is for your kind information and necessary action.

For Deccan Cements Lim ited,

(N.SRINIVASA RAJU)

Sr. General Ma'r'lage'r-'(W)

Encl: a/a



WORKS : BHAVANIPURAM,
JANPAHAD (Post:), PIN : 503213
. PALAKAVEEDU (Mandal), !

SURYAPET Dist. 5!;9;03

Phones ; 08683 - 228504

08683 - 229505, 229507
. Fax :08683- 229502
E-mail: d
“CIN: L28942TG1 PI.COO2500
Website: www.deccancements.com

TR

<y
'DECCAN CEMENTS LIMITED

Application for prior approval u/s 2 of the Forest (conservation) Act, 1980 Ea
for diversion of 8.07. Ha of Forest Land for setting up of railway track and associated

actwmes Comp. No. 25 of Saldulnama reserve forest, Janpahad Section,

Huzurnagar range, Suryapet Division, Telangana State.

The present proposal is site specific, as the railway siding is proposed for DCL which is very
close to the Janpahad railway station located on the newly constructed BG. line between
VISHNUPURAM - JAGGIAHPET. |

To fulfill the specific condition requirement of DCL’s Environmental Clearance (EC) through
letter No. F. No. J-11011/572/2007-IA 1I (I) dated 11.05.2017, MOEF&CC, Government of

India, the rail connectivity is planned. (Annexure —I)

The need for this forest land has arisen for establishing rail connectivity for DCL. Planning and
efforts have been made to lay the track line for railway siding avoiding the use of forest land.
But, this minimum forest land is unavoidable considering the technical aspects for laying the

railway track to connect the Janpahad railway station to DCL.

As per the standard norms of railways, the applied area is the minimum requirement to
accommodate main line, safety precautionary lines, like buffer ends and sick lines, circulation

area and maintenance road in the DCL railway yard.

Cont’d
g-fs‘rﬂf
fm%
\l:mv G’}/ REGD. OFFICE : 6-3-666/B, "Deccan Chambers", Somajiguda, Hyderabad - 500 082.
Phone : +91 (40) 23310168, 23310552, 2331056_‘1, 23310599 Fax : +91 40 23318366

ﬂmi SOI‘NI



Contmuatlon Shect No..;.,..._.'; ....... ;

The following diversions of forest land have took placé for,:the pur.p'ose, of this -proj_e_ct

. $RCCAN.CEMENTS LIMITED ' = 7 -

1. An extent of 1.9337 Ha of forest land (DCL railway siding — 1) is already diverted vide
letter No. 4-APB633/2009-BAN/9849 dated _22.09.320-1 1, for the above purpose.

(Annexure — IV). ;
2. An extent of 0.66 Ha of forest land is a]ready diverted vide letter No.F. No-

* APB985/2013-BAN/2270 dated 17.11.2016 for the above purpose, for the above purpose.
(Annexure V).

~ The permission for thg_ private siding for DCL accorded by SCR is enclosed as (Annexure — VI)

For Deccan Cements Limited,

Jere

' (S.VENKATESWARLU)

Director (W)






WORKS : BHAVANIPURAM,
JANPAHAD Post.); PIN:: 508218 .
PALAKAVEEDU (Mandal),
SURYAPET Dist. gl’ .S).

Phones : 08683 - 229503, 229504
- 08683 - 229505, 229507 -
Eax il: dgfacloryzzgsh%zo

-mal

CIN : L26942TG1 9F'LCDO2500
Website: www.deccancements.com

L
h\.

"DECCAN CEMENTS LIMITED

Application for prior approval ws 2 of the Forest (conservation) Act, 1980 EE’

for diversion of 8.07 Ha of For.est'La_nd for setting up of railway track and associated
activities, in Comp. No. 27 of Saidulnama reserve forest, Janpahad Section,

Huzurnagar range, Suryapet Division, Telangana State.

CERTIFICATE

It is certified that all the possibilities to avoid Forest Land for the Project have been explored and
it is found that no alternative suitable Non-Forest Land is available for which diversion has been

proposed in Comp. No. 27 of Saidulnama reserve forest, Janpahad Section, Huzurnagar range,

Suryapet Division, Telangana State.

For Deccan Cements Limited,
(S.VENKATESWARLU)

Director (W)




- . WORKS i BHAVANIPURAM,
JANPAHAD?;OSU PlN 508213

4 | | " gm?fmst S
DECCAN CEMENTS LIMITED o ! %égs g
EWEGMZTG%JQPLGDOZSGD

Wabsﬂe WWW. decmncements com

Application for prior approval u/s 2 of the Forest (conservgtimi) Act, 1980 56

for diversion of 8.07 Ha of Forest Land for setting up of railway track and.associated_ :

activities, in Comp. No. 27 of Saidulnama reserve forest, J angéhad_ Section,

-I-qu__urnagar range, _S_uﬂa_get--D_ivisip n, Telangana _S_tate.
CERTIFICATE

It is certified that all the alternatives have been explored to minimize the requirement of Forest
Land and the 8.07 Ha of Forest Land proposed is the bare minimum for laying of railway track

and associated activities in Comp. No. 27 of Saidulnama. reserve forest, Janpahad Section,

Huzurnagar range, Suryapet Division, Telangana State.

For Deccan Cements Limited,
(S.VENKATESWARLU)

Director (W)

4 SYSTEW
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This is to acknowledge that a proposal seeking prior approval of
Ce '-"'tral Government ﬂmier the Forest (Consewaﬁen) Act 1980 as per

g1ven belaw has been success : <k -'ﬂ-_—' upl

_ 1-«-%@@5&-'% P -F}P/TG/EA;{J.-/’SGMB/EGZB
2. Proposal Name +'DCL, Railway siding 2

3 Category of the  : Railway

Proposal
4 Iate of Subrmssmn .":;28}r 09[ 2@2@ |

Name NTI
Mobile No. : 9’%905?18956
State : Telangana
District : Hyderabad
Pincode . - :500082

1 : e Pg:ggal wﬂl be exarmned by the Nadal @fﬁcm‘ F orest

nistrator)

{Svstem Adm
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WORKS': BHAVANIPURAM,

- JANPAHAD gbst.}. PIN : 508 218
PALAKAVEEDU (Mandal),
“SURYAPET Dist. Srs -
Phones : 08683 - 22 , 229504
08683 - 229505, 229507
. Fax 108683 -228502
E-mall: dcifactory@yahoo.com
CIN : L26942TG19/9PLC002500
Website: www.deccancements.com

DECCAN CEMENTS LIMITED

Application for prior approval u/s 2 of the Forest (conservation) Act, 1980 - 6

fqr.dive_rsiol_l- of 8.07 Ha of Forest Land for setting up of railway track and associated
activities, in Comp. No. 27 of Saidulnama reserve forest, Janpahad Section,

Huzurnagar range, Suryapet Division, Telangana State.

UNDERTAKING FOR

ROFR CERTIFICATE

Deccan Cements Limited (DCL) hereby undertakes to obtain and submit the certificate from the
District Collector, Suryapet District Under Recognition of Forest Rights Act, 2006, as per
MOEF&CC guidelines, for diversion of 8.07 Ha of Forest Land for setting up of railway track
and associated activities, in Comp. No. 27 of Saidulnama reserve forest, Janpahad Seétion,

Huzurnagar range, Suryapet Division, Telangana State.

For Deccan Cements Limited,

W

(S.VENKATESWARLU)
Director (W)
& wmo%. :
§ womronse S, ; .
i DNv-GL /£ REGD. OFFICE : 6-3-666/B, "Deccan Chambers”, Somajiguda, Hyderabad - 500 082.
\\ 7/ Phone : +91 (40) 23310168, 23310552, 23310561, 23310599 Fax : +91 40 23318366

150 §001=150 14001
CHEAS 18001



JANPAHAD %os!.) PIN 503218
PALAKAVEEDU (Mandal),
SURYAPET DisL gl'zggoa
Phones : 08633

8683 - 229505, 229507
Fax 08683 229502
E-mail: dcifactory,

CIN: L26942TG1? PL0002500
. Website: wwwdewenuements com

9ECCAN CEMENTS LIMITED

Application for prior apnrqval w/s 2 of the Forest (conservation) Act, 1980 a’

for diversi_on of 8.07 Ha of Forest Land for setting up of railway tl_'a'ck and associated

activities, in Comp. No. 27 of Saidulnama reserve forest, Janpahad Section,

Huzurnagar range, Suryapet Division, Telangana State.

UNDERTAKING FOR

COST BENEFIT ANALYSIS

Deccan Cements Limited (DCL) hereby undertakes to obtain and submit the cost benefit
analysis, as per MOEF&CC guidelines, for diversion of 8.07 Ha of Forest Land for setting up of
railway track and associated activities, in Comp. No. 27 of Saidulnama reserve forest, Janpahad

Section, Huzurnagar range, Suryapet Division, Telangana State.

For Deccan Cements Limited,

G

(S.YENKATESWARLU)
Director (W)
‘g'{ﬂnﬂqe%
\\n_nv' -Gly/;  REGD. OFFICE : 6-3-666/B, "Deccan Chambers", Somajiguda, Hyderabad - 500 082.

180 6001 =150 14001
OH3AS 18001

Phone : +91 (40) 23310168 23310552, 23310561 23310599 Fax : +91 40 23318366
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'DECCAN CEMENTS LIMITED

JANPAHAD (Post.), PIN : 508 218
PALAKAVEEDU. (Mandal),
 SURYAPET Dist. (T.S _
. 'Phones ; 08683 - 229503, 229504
' 08683 - 229505, 229507
Fax 108683 - 229502

E-ma
CIN; L25942T G1@¥aPL0002500
Wabstte: www. decuanoernants com

Wm' 80 |‘W|

for drversnon of 8.07 Ha of. Forest Land for setting. up of rallwav track. and assoclated

activities, in Comp. No. 27 of Saidulnama reserve forest Jan Iahad Section

'Huzurnagar range, Suryapet Division, Telangana State.

UNDERTAKING FOR

COMPENSATORY AFFORESTATION (CA) CHARGES

Deccan Cements Limited (DCL) hereby agrees for payment of applicable Compensatory
Afforestation (CA) Charges in respect application for diversion of 8.07 Ha of Forest Land for
setting up of railway track and associated activities, in Comp. No. 27 of Saidulnama reserve

forest, Janpahad Section, Huzurnagar range, Suryapet Division, Telangana State.

For Deccan Cements Limited,

(o

(S.YENKATESWARLU)
Director (W)
s‘l”"'ﬂ!
fmm .
an EL _ REGD. OFFICE : 6-3-666/B, "Deccan Chambers”, Somajiguda, Hyderabad - 500 082.

Phone +91 (40) 23310168 23310552 23310581 23310599 Fax : +91 40 23318366

DHSAS 18001



WORNKS : BHAVANIEURAM,

-JANPAHAD (Post.), PIN : 508 218
PALAKAVEEDU Manda!} ;
SURYAPET Dist. g’ :S). ’

- Phones: 08683 29

8683 - 229505 229507

0&683 229502

Fax
E-mail: ddr
CIN: L25942TG1 LCDO2500

DECCAN CEMENTS LIMITED

Waebsite: www. dmncements com -

Application for prior approval w/s 2 of the Forest (conservation) Act, 1980 %

for diversion of 8.07 Ha of Forest Land for setting up of railway tracic and-:issociated
activities, in Comp. No. 27 of Saidulnama reserve forest, Janpahad Section,

Huzurnagar range, Suryapet Division, Telangana State.

UNDERT_AKING FOR

I’AYMENT OF NET PRESENT VALUE (NPV)

Deccan Cements Limited (DCL) hereby agrees for payment of applicable Net Present Value
(NPV) in respect application for diversion of 8.07 Ha of Forest Land for setting up of railway

track and associated activities, in Comp. No. 27 of Saidulnama reserve forest, Janpahad Section,

Huzurnagar range, Suryapet Division, Telangana State.

For Deccan Cements Limited,

RO

(S.VENKATESWARLU)

Director (W)

g:s'm.%
{ s’
\.-_mv GL REGD. OFFICE : 6-3-666/B, "Deccan Chambers", Somajiguda, Hyderabad - 500 082.
\ / Phone : +91 (40) 23310168, 23310552 23310561, 23310599 Fax': +91 40 23318366

120 p001 = 150 14001
OHEAS 18001



YWURRD | BRAVANIFUTUAm,

DECCAN CEMENTS LIMITED

L4

ANPAHAD (Post.); PIN : 508 218
p V‘EEHJ ) (Mandal),

SURYAPET Dist. gl;s%o
Phones : 08683 - 3, 229504
"08683 - 229505, 229507

Fax : 08683 - 229502

. 'E-mall: dcifactory@yahico.com
- CIN: L26942TG1 9PLC002500
i Websﬂa wwwdewancements com

67

for diversion of 8.07 Ha of Forest Land for setting up of railway track and associated

Application for prior approval u/s 2 of the Forest (conservation) Act, 1980

- activities, in Comp. No. 27 of Saidulnama reserve forest, Janpahad Section,

_Huzurnagar range, Suryapet Division, Telangana State.

UNDERTAKING FOR

| PAYMENT OF ADDITIONAL NET PRESENT VALUE (NPV)

Deccan Cements Limited (DCL) hereby agrees for payment of applicable Additional Net Present
Value (NPV) in respect of application for diversion of 8.07 Ha of Forest Land for setting up of
railway track and associated activities, in Comp. No. 27 of Saidulnama reserve forest, Janpahad

Section, Huzurnagar range, Suryapet Division, Telangana State.

For Deccan Cements Limited,

=

(S.VENKATESWARLU)

Director (W)

SVSTEY
cq"?.

e 3,
. 3 BNveL £ : REGD. OFFICE : 6-3-666/B, "Deccan Chambers", Somajiguda, Hyderabad - 500 082.
\ // Phone +91 (40) 23310168, 23310552, 23310561 23310599 Fax : +91 40 23318366 _

150 9001= 150 14001
OHEAS 18001



Sweeping machine

Dust suppression by Water sprinkling
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EnviroCapnece Historical Data e 2
Plant Name : Deccan Cemencs Lid

Plant Address : Bhavacipuram, Ravipahad (V). Palzkeadu mandal (TELANGANA} 4

Station Name : DOWNSTREAM

From Date - 01-04-2020 02:00:00

To Date : 30-04-2020 [4:35:00

Tnterval ; Daily

Fuaction : Average

350 , oo
300

250 |-

200
150 Q-

100 !

. - G T et S b P D A e
Apr 04 Agr 07 Apr 10 Apr 13 Apr 16 Apr 19 Apr 22 Apr 25 pr 28 Apr
B rnio (uolmy . FIeszsouma)n B Sox(uaim3y vt O (upfma) Y
Legends : <- Average wifa Jess data, C - Calibration mode, M - Mairrenzrca mode, 5 - Data tmder scrutizy,
B - Bad data, B - Hizh limit crossed, L - Low permissible limit crossed e

TO0-1000 e 0.0 -60.0 : T 0.00-8000 0.00 - 80.00
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]
KR LK 103
[2-04-2020 60:00:0L] 17.3 04
03-04-2020 GU-00:00] 4, =40
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- o020 410 00:00 [:X iy
13. B 2.0
15.1] 203
TIE B T3]
16.E| - 3
20 ) 4.13| ]
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EaR 17 357 oH
T 339 323 SH
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-E&n‘m{,'unneqﬁ Historical Data s
sl AR

Plant Name - Deccan Cements Lid

Plant Addrass : Bhavanipuram, Ravipatad (V). Paizkeedy mandal (TELANGANA)
Stafion Name: :DOWNSTREAM

From Date: 01-02-2020 00:00:00

To Date: 13-02-2020 14:33:00

Interval : Daily

Function ; Average

10 ?!“H Gﬁ%‘ / o

e .
/ '_4"“‘-;» = ,:,.___,9,_—-9' e Dyl Bein
P e R A 1 R T S T o | ;
A 5 A AR SR (e s e S s
Fcb 04 Feb 07 Feb 10 Feb 13 Feb 16 Feb 19 Peb 22 Feb 25Feb 20 Fet

B o ugim) v (] PHLS fog/m3) Y3 H sox (ugrma) yi [ Mar (ugim3) Y1
Legends : < - Average with less data. C - Caibration modz, M - Mrintenance mode, § = Data undsr scrufimy.
H - Bad daw, H - High limit cossed, L - anyamuﬂ‘bleumnaussed

X ] o 2 TR RO% g
Lo ¥ T a.u-ﬂi-.m_n : 0,0-600 ; .00 -0 T 000580000
: g T ] R —

5 0! — 19.0 — 0 T30 187
2 0 T T NEp] T
04-00-2020 00:00:00 165 (] 134] 380
T RG] 3 [:p] _ AR TH
o B8 1R} T pEL] P
=3 3 T3S R

05523030 00.00.0] 19 T3 133 736
- : T 5] :!;‘:2_

- U .2 19.3 537 5.1 5|
E'E 137 13 A3l 2.

19-02-2020 04:00:00 349 I8 135 X
2 R'E . pI] 133 ERE
: 0. X T 37 ¥,
T ; 73 T
371.6 304 17 121
pIN 1 12 )]
5] pK 1BE [
- ’ o] pLN IBE] ]
0033 ‘uwanou 3. 391 115 500
30, — 383 TIZ ENL]
'M@a 331 o1 T3 [£3]
-2 R U PR L.15 3.13
33-0-2020 09:00:08 357 6.4 116 506
(15-070-5020 (00000 LR =3 8E; G
TE05- 2030 LO-00:00 370 : TIX CE
T 00 S000 Lo EU] iR T 135|—
[75-02-2020 00.00:00 30.5 250 130 5.63
TX530 BA00:00 371 — 303 T35 78
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Historical Data

Plant Name : Deccan Cements Ltd

Plant Address : Bh if Ravipahad (V),, Palakeedu mondal (TELANGANA)
Station Name : DOWNSTREAM

From Dale : 01-03-2020 00:00:00

To Date : 31-03-2020 14:38.00

Interval : Daily

Fuuction : Average

N

PO s —o— ' o
. e iy / E_H\/EJ% 2N

-
P
b A i e B Ty .- P S W Y
¢ B Bt B — B8 e PR e S S
Mar 04 Mar 07 Mar 10 Mar 13 Mar 16 Mar 19 Mar 33 Mar a5 Mar 28 Mar

B M0 (ug/m3) -v1 [ PM2.S (ug/m3) V1 B sox {ug/m3)-v1 Bl NOx {va/m3) YL

Legends : < - Average with less data, € - Calibration mode, M - Maintrnance mode, 5 - Data under scrutiny,
B - Bad data, H - High limit crassed, L - Low permissible limit crossed

“Parameter — . PMID A PMES R "TS0x. ] = NOx

“;E s s ugim3 3 4 ~ug/m3 Fin ugfmﬂv -
Tiout : 0.0-600 S 0.00 - 80.00_ 0.00 - 80.00
01-03-2020 00;00:00 174 122 5.04]
02-03-2020 00:00:00 303 . 3 5_3_7|
03-03-2020 00:00:00 6.1 24 3.39
04-03-2020 00-00:00 4.8 118 547
05-03-2020 00:00:0 [EF) 123 530
06-03-2020 00:00:00 13.7 1.3 361
[07-03-2020 00:00:00 %] 124 569
{08-03-2020 00:00:00 6.8 1.28 03
05-03-2020 00:00:00 7.8 134 FE]
10-03-2020 00:00:00{ 29 1.29 485
T1-03-2020 00-00:00 36 1.25 624
[1203-2020 00:00.00 4.0 127 624
13032020 00:00.00) 28 736 135 HB .30 BH

$03-2020 00:00:00 61, H 3 H 6791

5-03-2020 00-00:00 6.3 H 1 [T

6-03-2000 00:00:00 178 7 545
17-03-2020 00:00:00 112 0.22 9.94 BH
18-03-2020 00:00:00 122 051 654
[15.03-2020 00-00:00 T4 137 621
70-03-2020 00:00:00 K] 118 BH 1624 BH
21-03-2020 G0:00.00] _ B6| 0.01 943
37032020 00:00:00| 3.7 092 1932
73-03-2020 00:00:00 205 148 .18 BH
34-03-2020 00:00:00 9.8 161 747 BH
25-03-2020 00:00:00 2.0 <HB 703 401
76-03-2020 00:00-00 B 2.05 4.08
77032000 00:00:00] _____88.6] 348 BH 7.06 1.09
38-03-2020 00:00:00 198 2.04 105
79-03-2020.00:00:00 17.1 06 4.10
30-03-2020 00:00:00 T7.1 03 301
31-03-2020 00:00:00 311 23.5 H 2.03 203
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(LinviroConnect! Hisrorical Data e e

e LU

Plant Name : Deccan Cewmenis Led

Plant Address :.B’ﬁl\’mipm Ravipabad (V),, Palakeedu mandal (TELANGANA)
Station Name : MIDSTREAM

Fram Date : 01-04-2020 00:00:00

To Date : 30-04-2020 13:51:00

Tuterval : Daily

Function : Average

40 -

35 -

30

25 +

20 =

07 Apr 10 Apr 13 Apr 16 Apr 19 Apr 23 Apr a5 Apr 28 Apr
B P10 (ug/m3t-v1 [ PH2S {ugfm3) -¥i
Legentds : < - Avemge with less dam, C - Colibration mode, M - Mai mode, 5 - Datn under scrutiny,
B -'Bad data, H - High limit crossed, L - Low permissible limit crossed
i " Pammeter : T P10 ek ST A TTUPM2S. o
e O : —_— — ———
TAmE L = T TR0 1000 L S 0.0 - 60.0
01-04-3020 00:00:00 368] K G
[—02-04.2020 00:00:00 _ 335 1.9
03-04-2020 00:00:00 30.7 111
04-04-2020 00:00:00 5.0 11.0
05-04-2020 00:00.00 5.6 8.8'
"06-04-2020 00:00:00 7.0 6.7
07-04-2020 00:00:00 94| 71
08-04-2020 00:00:00 s.sl BH 9.1
~05.04-2020 00:00:00_ EEN3 70|
10-04-2020 00:00:00 216 ; B 50
| 11-04-202000:00:00 347 54
5 12-04-2020 00:00:00 305 - 79
13-04-2020 00:00:00 6.1 5.1
T4-04-2020 00:00.00 325 56
~15-04-2020 00:00:00 303 7.1
16-04-2020 00-00:00 254 76
17-04-2020 00:00:00 29.9 6.6
18-04-2020 00:00:00 357 53
B el
15-04-2020 00:00:00 309 39
30-04-2020 00:00:00 732 i3
31-04-2020 00:00:00 144 15
22-04-2020 00:00:00 20.7 4.0
33-04-2020 00:00:00 73| . 32
74-04-2020 00:00:00 349 HB 54
75-04-2020 00:00:00 399 56
56042020 00:00:00 35.8 BS 55
77-04-2020 00:00:00 6.8 49
"~ 38-04-2020 00:00:00 35 16
39.04-2020 00:00:00 152 B 53
—30-04-2020 00.00.00_ 3.7 73
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DECCAN CEMENTS LIMITED

--WOF;KS : BHAVANIPURAM.

PALAKAV andall,
SURYAPET Dt

Fax ussaa 229502
E-mail:
CIN: L26942TG1

l:osl.) PIN : 508 218

Phones ! UBGB(! ;lTZQLﬂS 1229504
- 229505, 220507

uhoo.com
9P1.C002500
Websile: www.duccancements, com’

1%

f k3 N : e A
3 Oves _L H REG:. OFFICE : 6-3-666! r3, .;,.Lan C.mrhﬂ_'. ..Jomc-u i '-iya’-c-.ratre.»j'- ANS 42,
N Faenz : 191 (40) 23510168, 25310052, 28340351, 2331083 ek +91 40 25315399

~earnied oot Ly our indusiry 1o meet the ey g

Ref: DCL:QC:NSR:2020/136
Daie: 03.09.2020.

To ;

The Member Szcretary,

TSPCIR, Paryawaran Bhavan,
A-IT1, Industrial Estate,
Sanathragar, Hyderabad-500 018.

Dear Madam.

Sub:- Rerucsting for waive off Environmental COl‘I'IpeIIS’ithrl assuggested in the
- report of the joint comity by the honorable National (‘reen 'lr:bunal Chennai—

Submission certain details - Reg.
Ref: Order dated 19.08.2020 of Hon’ble NGT, Southern Zoue, Chennai rega:dmb

original apphcatmn No 33012016 (SZ)

kE¥

We sabmit the following details in view of the above said order. .

We brmﬂ to your kind notice that M/s. Deccan (c'nmnt:. Limifed (DCL) has been
operating as integrated Cement Plant at Bhavanipurm, Palkeedu Mandal, Suryapeta Dist.,
iwith operating valid licenses and permissions from GOIL We would like to inform your
good selves that Deccan Cements consisting of two lines i “ad jts comnercial
production in the year 1982 and enhanced its capacily with Line-Z in the year 2009 with
latest technolo gy of Energy Censervation and Pollution Control Equipments.

We would like to convey your good selves that our company is certified with iS14001 for
Enviconmental Management, has a sirong vision en Environment Managemeal in our
plant and its surroundings committed for Environnient sustainstility oy  developing
greenbelt, producing blended cements, Adopting Ciean develapraent technelogry  like
Instaliation nf Wasie Heat Recovery for Cooler and Preheater Fxit gosses, and thraugh
motors. Fane and high potential

Energy Managemoeni system we up oraded  varous
ENCrUY CoNsATvation equuraients .

it this councelion we wonld like to eonvey your good selves thy,  “Ac per the revized
. nclards as per tie Act 1986 by MoEF&CC fo Fa:--’iu m*ﬂ Nizibr, 8O2 & NOx ~ vite
GO 212(E) daied 23.8.2014 and amendmenis vids USE 496(T; Hwad 9.5 20167 our
Plar is fulfiiled the reiquirements to moet the new emission tiora:s ed _soinplied all the
within the stipulated e The: llovwing gk etails of weits
ssien standends,

neys canisalon nems

0T RO (461

@ s fdam

( v e )



DECCAN.CEMENTS LIMITED

wr - wr  wmr_

—r

Continuation Sheet NOu.wpin

: Pollutidn- Contrdl eﬁuinment.up oradation status'

; Deccan Cements anted Line -1

Upgraded technology

graded with high: deusny
filter. bags

S. Eqmpmenl‘ " | Imitial Remarks
No " | technology 5
11 " [ Kiln-1 &'Raw GCT followed Replacing ESP with Pulse | To meet the latest
' Mills | byESP- Jet Bag filter emission norms less
J . s _ .| than 30 mg/Nm3
2 Clinker Cooler | ESP One additional Chamber is | To meet the latest
' added to the existing ESP emission norms less
| with High efficiency Three than 30 mg/Nm3
- phase transformers ;
3 Coal Mill Bag Filter Bag filter internals To meet the latest
: ' modified to meet required | emission norms less
. N standards than 30 mgi’_NmB
4 ‘CementMill - | Bag Filter Existing control is To meet the latest
sufficient to meet the emission norms less
present requirements. than 30 mg/Nm3
Deccan Cements Limited Line -2°
5 Kiln -2 & Raw- | RABH Total RABH bags are To meet the latest
Mills replaced by Membraoe Bag | emission norms less
10 meet requirement than 30 mg/Nm3
6 Cooler ESP Upgraded with three phase | To meet the latest
Transformers ernission norms less
/ ; : _ . than 30 mg/Nm3
7 | Coal Mill Bag TFilter | 1s upgraded with high To meet the latest
' density filter media emission norms less
; : : _ - | than 30 mg/Nm3
8 | CementMill | Bag filter | The product bag filter & 'To meet the latest
Slag VRM ... venting bag filter was-up. emission norms less.
i - ‘graded with high density than 30 mg/Nm3
s o filter bags
9 - | Cement Mill - | Bag filter The product bag filter & To meet the latest
3 venting bag filter is up emission norms less

than 30 mg/Nm3

In connnuatmn to the above we have also given our real time emission data of connected

cqmpments to CPCB/SPCB onlinec WEB Portal as per the latest guide lmes referred as

-:-'.‘.Tune 2018 OC]:MS gmdclmes

We am hert. with. giving below the vari
‘Enwronmental sustainability, clean development technology an
. responsibility. ' \

ous activities' carried by -our. Company for -
d under corporate social

4



DEC

Our company has developcd target of 18.50 Ha (as per EC conditions) green belt:

~ development inside the boundary and taken massive green belt development in the

surrounding villages under Haritha Haram Programme by Telangana State. Photo
Cop_ies of the same is enclosed for your reference

Our company has installed low NOX burners like multichannel burners in Line-1 & 2.

Kilns for reducing NOx emissions in exhaust gases. Photo Copies of the same is

. enclosed for your reference

Our company has installed 10 nos of online stack monitoring equipments and 3 nos of
Continues gaseous emission monitoring analyzers for real time monitoring and to take

* immediate action in the concem process equipments. Photo Copies of the same is

enclosed for your reference.

‘Our company has installed 3 online. AAQM stations at upstream, ‘midstream and

downstream to monitoring of ambient air and controlling the fugitive emission. Photo

* Copies of the same is enclosed for your reference.

Our company has. installed on onllnc emission digital display board at our: cumpany
main gate for public domain. Photo Copies of the same is enclosed for your reference

Our company has installed about 65 bag filters to cover all the transfer points, and dust
prone areas to minimize the fugitive emissions and collected dust will be recycled by

. diverling into the concerned process. For controlling the fugitive dust emissions and

stack cmissions, all the transfer point dust collectors, Manufacturing Process systenis
along with pollution control equipments are run with PLC logic system and have
provided inter-locking system (Any of the dust collector tripped in the process system
at the same time all the total connected system will be tripped automatically). Photo
Copies of the same is enclosed for your reference

We have also provided storage sheds for clinker and raw materials with sufficient
capamry to minimize the I‘ug:twe emissions. Photo Coplcs of the same is enclosed for

your reference

We are using 90 % of the fuel from .indigcnous coal which is having low sulphur .
content and concurrently SO2 emissions are well within the limits ie below 10

_ -mg/'\lrnJ as agamst the target 100 mg//Nm3 as per the CPCB guldehnes

*We are running our Kilns below the design capacity with good combustlon efﬁclency 3

. and less excess air resulting NOx emissions are well within‘the limits i.e 500 to 700

- mg/Nm3 as against 800 mg/Nm3 as per 1hc CPCB guldelmes

3

* Continuation Sheet No....swcier

%



) e 'ha;?e__ _a'l__s_o'_ ct;ﬁst:ﬁ_c_féd -ISOO‘KL_DI Sewage ‘Water Treatment Plant for treating the
" doimestic usage water and the treated water will be used for green belt development
- puipose. Photo Copies of the same is enclosed for your reference N

« . We have one mechanized :road sweeping machine and 3 nos of manual sweeping

machines to rriaintain g_ood housekeeping inside the plant. Photo Copies of the same is

-~ enclosed for your reference

We are diverting the boiler blow down ‘water for treating and the treated water will be
taken into different process applications like for cooling Ete.

Our company has arranged -continuous water sprinkling on haul roads with one

dedicated water tanker. Photo Copies of the same is enclosed for yourreference -

Pr,oduc.fng blending cements by using Fly Ash generated from Power ‘Plants with a
Percentage of 33 % which will impact the reduction of the Green House Gas Emissions

drastically.

‘We have Installed Waste Heat Recovery Power Plant with a capacity of 7.0 MW to our:
Line-I1 Kiln with:an investment of 53 Crores under clean development technology

" ‘which will also reduce Green House Gas emissions, Improvement of ESP Performance

as some of the fine dust collected in the Waste Heat Recovery. By installing the Waste

. Heat Recovery, We ha'\;?'; also reduced the water consumption of about 200 KLD which
-used for reducing the temperature in clinker cooler exit gasses, We have also saved
Thermal Energy about 200 K.Cal/Kg. Clinker after installation of Waste Heat

- Recovery.

) " Our comparny- has also layed Railway line and provided facility for cement wagon
- . loading and coal unloading with Wagon tippler arrangement which will minimize. the

'transﬁonaﬁon_ and Energy conservation by avoiding trucks for transporting coal from "~
... Singareni Collieries, Vizag Port Ete. e (e T

‘Regarding to Energsf Management System , Our company has contihiiously monitoring

the Equipments performance and upgrading the technology like providing VFD’s for
Motors, Automation for the equipments, Replacement of LED lights with existing SFL;,

Mercury lamps Ete.

. Our compapj givi'ng free of cost School f‘écilit’y to local \';illages chlldrenand s.pénding A
. about 50.0 Lakhs yearly under rural development activities. : i :

Conitinuation Sheet NO....c..ccousiir




Continuation Sheet No...vumwerne:

? Develnplng Rain water storé.ge arrangement -at Mine Pits to meet our Plant 77
requirements,

"« We have constructed Rain Water Harvesting Pits in plant and colony. Photo Copies of
the same is enclosed for your reference :

-» Using :sub_f_.gradc Mineral at Limestone Mines under Environmental Sustainability
activities, ., =5 -

Hence as said above all the efforts ':5::: made by us to meet the ertvironmental norms, we
request you to consider-our efforts for fulfilling the Environmental Norms and waive of the
envirorimental compensation imposed on us vide OA No.33/2016 dated 19.8.2020.

This is for your kind information.
Thanking you Sir,

Yours faithfully, -
for DECCAN CEMENTS LIMITED

‘(N.SRINIVASA RAJU) i i
SR.GENERAL MANAGER (WORKS)

jEncIosed : As above.



DECCAN CEMENTS LIMITED, Biavanipuram




DECCAN CEMENTS LIMITED, Buavanipuram

NEAR LIME STONE CRUSHER
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DECCAN CEMENTS LIMITED
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NEAR IRON ORE CRUSH




DECCAN CEMENTS LIMITED, Biravanipuram




DrECCAN CEMENTS LIMITED, Buavanieuram




DEcCAN CEMENTS LIMITED, BHAVANIPURAM




DECCAN CEMENTS LIMITED, Buavanipuram
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DECCAN CEMENTS LIMITED, BHAVANIPURAM




DECCAN CEMENTS LIMITED, Buavanipuram




DECCAN CEMENTS LIMITED, Buavanipuram

STATION (CPP BACK SIDE) f :
BTN i




DECCAN CEMENTS LIMITED, Bravanteuram

IRON RICH LATERATE

e




DECCAN CEMENTS LIMITED, Buavanipuram

NEAR CEMENT MILL-3




DECCAN CEMENTS LIMITED, Buavanipuram




DECCAN CEMENTS LIMITED, BuavANIPURAM




DECCAN CEMENTS LIMITED, BHavANIPURAM




DECCAN CEMENTS LIMITED, Buavanipuram




Spare LOW NOX Multichannel burner




Spare LOW NOX Multichannel burner




DECCAN CEMENTS LIMITED, Buavanipuram

ONLINE CONTINUOUS EMISSION MONITORING SYSTEM (OCEMS)

9

UNIT-1 KILN (PJBF)




JRAM

BHAVANIPL

b}

DECCAN CEMENTS LIMITED

UNIT-1 COAL MILL




DECCAN CEMENTS LIMITED, Buavaniruram

UNIT-1 COOLER ESP qq




DECCAN CEMENTS LIMITED, Buavaneuram

UNIT-1 CEMENT MILL-1&2




DECCAN CEMENTS LIMITED, Buavanipuranm




DEccAN CEMENTS LIMITED, BuAVANIPURAM

UNIT—Zm(:‘; OAL MIL
_ | lo&




DeEccAN CEMENTS LIMITED,

BHAVANIPURAM

UNIT-2 COOLER ESP

10%,




DECCAN CEMENTS LIMITED, Buavanieuram

CEMENT MILL-3 ’ ,




DECCAN CEMENTS LIMITED, Buavanipuram




DECCAN CEMENTS LIMITED, Buavaxipuram

CAPTIVE POWER PLANT (18 MW)




DECCAN CEMENTS LIMITED, BuavANIPURAM

AMBIENT AIR QUALITY STATIONS ,o 7




DECCAN CEMENTS LIMITED, Buavanipuram

MID STREAM ONLINE AMBIENT AIR QUALITY STATION
(NEAR COMMERCIAL GATE)

P 2.5 and P 1

!




DECCAN CEMENTS LIMITED, BHAVANIPURAM

DOWN STREAM ONLINE AMBIENT AIR QUALITY STATION ’ [+ ]
(NEAR POWER PLANT BACK SIDE)

PM »5 and PM o SO, ﬂllva.Oz |




DECCAN CEMENTS LIMITED, BravanipurAm

Hand held sweeping machine



DECCAN CEMENTS LIMITED, Bravanuran

11

UNIT-1 BAG FILTERS

Li_mes Stone Crusher

ames

Secondary Crusher Bag Filter de du
filter

KF Bin hopper venting cyclone dust collector

, KF Bin hopper bag filter '




DECCAN CEMENTS LIMITED, Biavanipuranm

Coal Mill

KC/PC Venting Bag Filter

COOLER




DECCAN CEMENTS LIMITED, BHavanipuram

iF .

Drag Chain Venting Bag Filter

T gsess e

L

Clinker shed de dusting bag filter-2




DECCAN CEMENTS LIMITED, Buavanipuram

CEMENT MILL-1 & 2 ’ ’

£
=




DECCAN CEMENTS LIMITED, Buavanipuram

s E i : .

Junction Tower Bag Filter (BC2B) l

L N

v,

Al

Mil venting bag filter

L TN L e e A

Clinker Shed Bag Filter (BC2A)

o’ = 1




DECCAN CEMENTS LIMITED, BuavanipuraM

UNIT-2 BAG FILTERS

LIME STONE CRUSHER SECTION

Additive Hopper De Dusting Bag Filter

Limestone extraction transfer point de dusting Bag Filter




RAW MILL

DECCAN CEMENTS LIMITED, Buavanipuram

K.F.B/E P.H venting Bag Filter




DECCAN CEMENTS LIMITED, Buavanipuram

‘| K.FBinBo

ttom B/E venting Bag Filter

e e S

COOLER

- ¥, LE & m.
Clinker Silo De Dusting Bag Filter




DEcCCAN CEMENTS LIMITED, Buavanipuram

COAL MILL

BC3 Discharge (Mill feed Belt) De Dusting Bag Filter




DECCAN CEMENTS LIMITED, Buavantpuranm

CEMENT MILL-3

=T ¥ > _ > iR

..| BC9discharge De Dusting Bag Filter (transfer point)

s

Fly Ash Silo De Dusting Bag Filter

Recirculation venting Bag Filter




Packer-3

DECCAN CEMENTS LIMITED, Buavanipuram

Bag Filters:

A = | i)

Packer-4 (FN-1)

Packer Venting -2

Packer venting-1




DECCAN CEMENTS LIMITED, Buavanipuram

- i-;-.
— SIS £ 5

Mill feed belt bc9 De Dusting Bag Filter




DECCAN CEMENTS LIMITED, Buavanieuram , 3 L




DECCAN CEMENTS LIMITED, Buavanieuram
124

Packer De Dusting bag Filter




DECCAN CEMENTS LIMITED, Buavanipuram

Captive Power Plant

a1

&%

VAN

Captive Power Plant ESP

Fly Ash Silo De dusting Bag Filter

‘ Bed Ash Silo Bag Filter |




DECCAN CEMENTS LIMITED, Bravanipurai

A=

126

T
s o o e 8
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gilliygem i ' E g
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| Coal Transfer point Bag filter |

| Coal hopper De Dusting Bag filter




igure 1 5TP

F

igure 2 ROOF TOP RAIN WATER HARVESTING PIT
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CLINKER & RAW MATERIALS STORAGE SHED AND SILO

Line-1 Clinker Storage Shed



Gypsum & Clinker Storage Shed




Line — 2 Clinker Storage Silo




DeEccAaN CEMENTS LIMITED, Buavanipuram

Sweeping machine



Mechanized wagon tippler for Raw Materials unloading




DeEccAN CEMENTS LIMITED, BHaVANIPURAM '15‘

Dust samples for PMZ,
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ENVIRO ASSOCIATES

[Engineers & Consultants in Pollution Control]
s (40EF & C0). O New Dol

48

[TEST REPORT)
REF.NO: LAWN/DECCAN/2020 Date; 03-6-2020
STACK MONITORING DATA
;;_3 Name.of the Industry & . M/s. DECCAN CEMENTS LIMITED,
(& Address Bhavanipuram, Janpahad (P.O),
?j Nalgonda (Dist.) - 508 218.
oy el e e e AR st
& Sample Particulars  : Stack attached to the Kiln S B

Date of Sampling :.27-7-2_020

 PROTOCOL
1, Stack diameter (m). 2.00 -
2. Stack cross seclional area (sqm) : 314 &
3, Flue gas temperature (°C) : 184 15-11255 (P-1)
 1985;ASTMD-3685
4, Exit velacity of flue gases {m/sec) : 1546 15-11255 (P-1)
B 1985, ASTMD-3685
5. Flow rate (cum/hr) : 1,74,760 1S-11255 (P-3)
1985:ASTMD-3685
EMISSION DATA LIMIT
6. Suspended particulate matter .16 0 . 15-11255
Concentration (mg/N m’) (Part-1); 1885
7. Sulphur dioxide ;240 ' 100 15-11265
Congentration (mg/N m?) : (Part-2); 1085
8. Oxides of nitrogen . 455 800 15-11255
Concentration (mg/N m°) (Part-7); 2005

AUTHORISED SIETE

e

STACK MONITORING KIT: MODEL NO: APM-160/51. No. 75.070-2018, Caibrated on 04-4-2020, Duts on 03-4-2021
M3 LATA ENVIROTECH SERVICES., .

R RAD

HeE s

ead Otfice | "LAWN HOUSE", #184-C, Vengalrao Nagar, Hyderabad - 500 038. (TS5} INDIA. Tel 2 040-66730425, 6730926, Fax. 040-66730926 (%
ranch Oice ; H.No.18/2, Ground Fioor, Phase-|, Vuda hagar, Rejiv Naga foad. Kurmannapalam, Visakhapatnam - 530046. {A.R) Tel - +91-3030024925 %
E-mail : lawnenvirog@yahoo coun, y_\leb_site . w.w.iawnenvir_g.:\_:um

AT,
o
m X
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L G NG

G
!

0%
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LAWN ENVIRO ASSOCIATES

[Engineers & Consultants in Pollution Control]

tForest & Gemate Changa [GEF B CGj, GOL New Duethi

Hicogrisen by Mingtry of Cnvonmen

& Loty v Arcrechiad by NARL
[TEST REPORT|
2 REF.NO: LAWN/DECCAN/2020 Date: 03-8-2020
frds K

STACK MONITORING DATA

Name of the Industry & . Mfs. DECCAN CEMENTS LIMITED,
Address Bhavanipuram, Janpahad (P.O),
Nalgonda (Dist.) - 508 218.

“:j' i R RS A A e m e R AR AR SE e ke B SR b TR SR
e Sample Particulars ! Stack attached {o the Cooler - |

Date of Sampling 1 28-7-2020

e
o

PROTOCOL

1. Size of the duct ; 2.00 -
2. Stack cross sectional area (sqm) 314 -

3. Flue gas temperalure (°C) - 1 260 - 18-11255(P-1)

4. Exit velocity of flue gases (m/sec) . . 1345 . © 1811255 (P-1)
1985,ASTMD-3685 e

5, Flow rate :(cum/hr) ;1,562,039 1S-11255 (P-3) 0
1985;ASTMD-3685 qr:

EMISSION DATA LimIT

1S:11255

6. Suspended particulate matter D22 130 | _
 (Part-1); 1985

Concentration (mg/N m°)

= A o AR T U
G T

75
St AUTHORISED SIGNATORY
i
; \\:
.I BTACK MONITORING KIT: MODEL HO: APM-160/SL No, 75-0T0-2010, Cabbrated on G4-4.2020, Due on 03-4-2021 g '
2 Msa LATA ENVIROTECH SERVICES . B
v -
b

S ENOD,
y S

S aad Oifica - “LAWN HOUSE", #14-C, Vengalrao Nagar, Hyderabad - 500 038. (15 NDIA. Tl - 040-66730925, 66730926, Fax : 040-66730926

"85 Branch Otflce : H.No. 102, Ground Floar, Phase-1, Vuda Nayar. Rajiv Nagat Road, Kurmannagalem, Visakhapalnam - 530046. (A.F) Tel - +91-9030029925 f«a
& E-mail : lawnenviro@yahoo,co.in, Website vl : hs

AR A e
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LAWN ENVIRO ASSOCIATE

[Engineers & Consultants in Pollution Control]

oEF 5 CC; GOL New Dultn

Reenonised by Mowsty of B

[TESTREPORT!

g L
G REF.NO: LAWN/DECCAN/2020 Dale: 03-8-2020

fi‘r STACK MONITORING DATA

Name of the [ndustry & : M/s. DECCAN CEMENTS LIMITED,

Address Bhavanlipuram, Janpahad (P.O),
Palakeedu (M), Suryapet (Dist.).
N i : " PROTOCOL
1. Date of sampling 2772020 2772020 gy L
2. Slack diameter (m) 1070 1.0 -
3. Slack cross sectional area (sq m) © 0.38 0.785 -
4, Flue gas temperature (°C)' 178 75 1S-11255 (P-1)
1985,ASTMD-3685
5. Exit velocily of flue gases (m/sec) : 14.86 13.92 1S-11255 (P-1)
: 1985:ASTMD-3685
- 6. Flow rate (cum/hr) © 20,328 39,338 1S-11256 (P-3)
5 1985;ASTMD-3685
et
g EMISSION DATA LT
G 7. Suspended particulate matter . 20 17 30 1S-11255
& Concentration (mg/N m®) (Part-1); 1985

e

B e e Tl b

Note: *I Stack altached to the Coal Mill -1
*|| Stack attached to the Cement Mill -1&

AUTHORISED SIGNATORY

STACK MONITORING KIT:  MODDEL NO; APM-160/SL. Mo, 75-DTD-2016, Cabbraled on 04-4-2020, Dusr on 03-4.2021
. Ms. LATA ENVIROTECH SERVICES.,

Head Office : "LAWN HOUSE", #184-C, Vengalrao Nagar, Hyderabad - 500 038. (TS.) INDIA. Tel : 040-66730925, 66730926, Fax: 040-66730926 (%
Branch Office : H.No.18/2. Ground Fluor, Phase-l. Vuda Hagar. Rajiv Nagar Foad, Kurmannapalent, Viszknapatnam - 530046, (A.R) Toi 1 +81 9030029925
E-mail : lawnenviro@yahoo.co.in, Website | wwew.lawnenviro.com

T




LASN ENAIRE ASSOCIATES,

[Engineers & Consultaﬂts in Pollution Control]

Date: 03-8-2020

STACK MONITORING DATA

Name of the Industry & . M/s. DECCAN CEMENTS LIMITED,
Address Bhavanipuram, Janpahad (P.Q),
Palakeedu (M), Suryapel (D[st )

Sample Particulars  : Stack altached to the Kiln2/Raw Mil VRM (RABH) . )
Dale of Sampling ©28-7-2020 &
ammeam A i i R e L S B R B ‘-

PROTOCOL 5

1. Stack diameter (m) : 420 I # P
2. Stack cross sectional area (sq m) : 13.86 ' s é

102 811285 (P-1) i
1985;ASTMD-3685 o

3. Flue gas temperalul

* 4, Exit velocity of flue gases (m/sec) 1 11.64 |§-11255 (P-1) :
' 1985;ASTMD-3685

5. Flow rale (cumthr) . 580,789 1511255 (P-3) =
1985;ASTMD-3685 %

EMISSION DATA LIMIT " ' .

6. Suspended pamcu!aie mafter o Eing 30 15-11256 )
Concentration (ma/N m%) *(Part-1); 1985 i ;,
7. Sulphur dloxide 1145 100 1S-11255 (43
Concentration (mg/N m®) (Part-2); 1985 G

;416 800 1S-11255 v’

8. Oxides of nitrogen _
(Part-7); 2005 2

Concentration (mg/N m®%)

L e anssann i ... . '_s

g e ,g
-' RISED SIENATORY

STACK HDNITOR!N&IS KIT:  MODEL NO. APM-180/5!, Na. 75-0TD-2015, Calbraled on 04.4-2020, Dua on 03-4.2021
Mg, LATA ENVIROTECH SERVICES.,

.“‘,.._._._
':‘n\QE‘-:-‘:,- Lo 2 5{4.

25, 66730926, Fax : 040-66730926 (3
+81-3030029925 §

Head DHice : “LAWN HOUSE*, #184-C, Vengalrao Nagar, Hyderabad - 500 038. (T.S.) INDIA. Tel : 040667308

2 Branch Office : H.Np.1672, Ground Floor, Phiase-), Vuda Nagar Rajtv Nagar Read, Kurmannapalzm, yisakhapatnam - 530046. (A P) Te!:
E«mall Iawnerwfro@yahco {,o in, Wabs-te www |awnenﬂro com
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A= LAWN ENVIRO ASSOCIATE

[Engineers & Co sultants in Pollution Control]

P
i o+ 2 ey ) .
‘m Recogiead by Miristy of Ensprenment s o0 & GCT GOI, Naw Deits

E AN LABASRIY . TES—'T' REPORTl

REF.NO: LAWN/DECCAN/2020 Date: 03-8-2020

STACK MONITORING DATA

)

Name of the Industry & : MJs. DECCAN CEMENTS LIMITED,
Address £ Bhavanipuram, Janpahad (P.O),
Palakeedu (M), Suryapet (Dist) -

aespmmsam o

Sample Particulars Slack-'attaéﬁed’toitﬁef=CbaI
Date of Sampling : 28-7-2020 :

Mil

PROTOCOL

1. Stack diameter (m) . 1.80 =
& 2. Stack cross sectional area (sqm) ;2.0 5
35 ; :
£ 3. Flue gas temperature. (°C) . 73 1S-11255 (P-1)
:\? - 1985:ASTMD-3685
bz 4. Exit velocity of flue gases (m/sec) . 11.24 IS-11255 (P-1)
& 1985:ASTMD-3685
&2
@ 5. Flow rate (cum/hr) ;81,333 15-11255 (P-3)
: 1985;ASTMD-3685
: EMISSION DATA LT

8. Suspended particulate matter 418 30 1541255

(Part-1); 1985

Concentration (mg/N m?%)

MODEL NO; APN-180S! Na. 750702016, Cebbruted on 04-4.2020, Dua on 03-4-2021-

STAGK MONITORING KIT:
4 Mz LATA ENVIROTECH SERVICES ,

- Head Office : "LAWN HOUSE®, #184-C, Vengalao Nagar, Hyderabad - 500 038. (TS) INDIA. Tel - 040-66730925, 66730920, Fax : 040-56730926
* granch Olfice - H.No.18/2. Ground Floor, Phase-l, Vuda Nagar, Rajiv Nagac Read, Rurmannapaiem. yisaktapatnam - 530046, (AR) Tel :+91-9030029925 G
E-mail ; lawnenvire(@yahoo.co.in, Websile : wewlawnenvire.com S
U R NC R T e e SR

ey s Y R e e s




o

Becognised by Miristry of Ener

REF.NO: LAWN/DECCAN/2020

dmsasa AT AR ARTA AR TR RN AKE SAmenRR T

Name of the Industry &

Address
Palakeedu (M),

*
1. Date of sampling

- 2. Stack diameler (m) 1 1.30

3. Stack cross sectional area (sq m); 1.327

4. Flue gas lemperature (°C) : 67
5. Exit velocity of flue gases (m/sec) : 9.26

6. Flow rate (cum/hr) 1 44,237

EMISSION DATA

7. Suspended particulale maller .~ 26
Concentration (ma/N m?).

s esnere e EE L L Lt S bt

'| Stack attached to the Crusher
*|| Stack atlached to the Cooler ESP-II
“{ll Stack atlached to the Cament il - 1

Note:

STACK MONITORING KIT
M's, LATA ENVIROTECH BERVICES.

LAWN ENVIRO ASSOCIA
[Engineers & Consuitants in Poliution Control]
o A o O

it

STACK MONITORING DATA

- M/s. DECCAN CEMENTS LIMITED,
Bhavanipuram, Janpahad (P.O), .
Suryapet (Dist.) )

. 20-7-2020 28-7-2020 28-7-2020 - )

£
WODEL NO: APM-160/S., No, 75-D1-2016, Caliraled 06 04-4-2020, Bua on 0342021 (
(e

iy .

i
e

T A

Lo Bt

m \:
wn
e

1 Crnange i8talF & CC), GO, b Dade

G

Date: 03-8-2020

B it e

Il e PROTOCOL %

40 120 - &

12.57 143 = (&)
168 74 18-11255.(P-1). e
1985;ASTMD-3685 £

1S-11255 (P-1) fee

17.50 :
1985:ASTMD-3685 (2

10.44

18-11255 (P-3) b
1985;ASTMD-3685 o

LT : o5

472431 71190

a0 is-11285 i
' (Part-1); 1985 ¥

sammmasssamusnemeey {'\‘\

E-mail : lawnenviro@yah

Head Office : "LAWN HOUSE', #184-C. vangalrao Nagar, Hyderabad - 500 038. (T.8.) INDIA. Tel: 040-66730925, 66730926, F
Branch Gffice : H.No.10:2, Ground Floar, Phase-1. Vuda Nagar, Rajly Nagar Road. Kirmannapaiem, Visakhapatiam « 530046, (AR} Tel :+91-8030028925 s
co.um, _ngs‘lte Bk _ :

- 040-66730926 (3

{4
2

w.lawnenviro.com &
SEeETRGeTEREE SRR




LAWN ENVIRO ASSOCIATES

= [Engineers & C ollution Control]

Bucugrsed by Minstny of Enronns? s haEE & GO Q0L New Duile

REF.NO: LAWN/DECCAN/2020 Date: 03-8-2020

STACK MONITORING DATA

Namae of the Induslry & : M/s. DECCAN CEMENTS LIMITED,
Address Bhavanipuram, Janpahad {P.Q),
= Palakeedu (M), Suryapet (Dist.)..

PP RS T P ST T LSl el i

Sample Particulars ! Slack altached to the Cement VRM
Date of Sampling ~ : 28-7-2020

R T

PROTOCOL
1, Stack diameter (m) 2.0 -
2. Stack cross sectional area (sq m) 314 i
3. Flue gas temperature (°C) 2 74 L i§1265(P-1)
1985;ASTMD-3685
4. Exit velacity of flue gases (misec) : 662 - 18-11255 (P-1)
1985;ASTMD-3685
5. Flow rate. (cum/hr) : 74,832 IS-11255 (P-3)
1985;ASTMD-3685
EMISSION DATA LIMIT
8. Suspended particulate matier - T8 T 30 18-11255
Concentration (mg/N m") (Part-1); 1885

STACK MONITORING KIT:  MODEL NO: APM-160/SL Na. 75-DT0-2018, Calibraled on 04-4-2020, Due en 0342021
Mis, LATA ENVIROTECH SERVICES., 3 i

#184-C, Vengalcao Nagar, Hydarabad - 500 038. (TS) INDIA, Tel : 040-66730925, 66730926, Fax - 040-66730926 7

agar, Rafiv Magar Road, Kurmannapaiem, Visakhapatiam - 530046, {AP) Tei - +91 -4030029928
ro.com

F D =

7 Head Office ; “LAWN HOUSE",

% Branch Otfice : H No.18/2. Ground Floor, Phase-! Yudd N
E-mail : lawnienviro@yahoo.co.in, Website | wv.}v.lawnenvi

B A R R
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LAWN ENVIRO ASSOCIATES

[Engineers & Consultants in Pollution Control]

& s

& i -

'%,?.“ ﬂ\{; Recoyntend by Moty o Ensotinent ot & Clenate Changs MGEF & CCY GOL New Do
L iia v by MAEL s

[TEST REPORT|

REF.NO: LAWN/DECCAN/2020  Date: 03-8-2020

STACK MONITORING DATA

Name of the Industry & + M/s. DECCAN CEMENTS LIMITED,
Address Bhavanipuram, Janpahad (P.0),
Palakeedu (M) Suryapet (Dlsl ]

Sample Particulars  : Stack attached to the Packer-|
Date of Sampling : 29-7-2020

T A B o iy o At 101

Lo

o i o T O S SN . S
7 PROTOCOL
() _
f(j’f 1. Stack diameter (m) : 046 =
G
r 2. Stack cross sectional area (sqm) . 0.16 -
; 3. Flue gas temperature (°C) : 40 IS-11255 (P-1)
o - 1985;ASTMD-3685
% 4:Exitue|ocitfn’ﬁﬂue gases (m/sec) b ¢ - 1811255 (P-1)
: '1085;ASTMD-3685
5, Flow rate . (cum/hr) . 5,484 1S-11255 (P-3)
1985;:ASTMD-3685
EMISSION DAT-A LIMIT
6. Suspended particulate matter 24 30 811255
(Part-1); 1985

" Concentration (mg/N m?)

AUTHORISED SIG

STACK MONITORING KIT - MODEL NO: APIA-100/51, Mo, 75-DTD-2016, Cakbruled on G4-4-2020, Ous o0 03-4-2024
N, LATA ENVIROTECH SERVICES.,

Head Office ; “LAWN HOUSE", #184-C, Vengalrao tagar. Hydzrabad - 500 038, (TS)) MDA, Tel ; 040-66730825, 66730926, Fax : 040- 66730926 1
. aranch Office : H.No,1872. Geoupd Fiour, Phiase-1. Vuda Nagar, Rajiv Nagar foad, Kurmanapalem, Visakhapalnam - 530046, (A.F) Tet :+91- 9030029325 "____.
E-mall : Iawnenwro@yahuo co.dn, Websile . www, lawnenviro. com _

YT 0 DR G G A NI 5
BB R SO R e o &Q%‘_ﬁ SR




secnad by NABL

REF.NC: L{-WN!DECGAN!ZUZO

STACK MONITORING DATA
Name of the Industry &  : Mis. DECCAN CEMENTS LIMITED,
; ; Address Bhavanipuram, Janpahad (P.0), .
Palakeedu {M), Suryapet (D!st)
Sarnple Pamculars : Stack attached to .t_he_-Eacker—ll..
Date of. Samphng : 28-7-2020
o PROTOCOL
.
f; * 1. Stack diameter {m) ; : 0.80 -
2. Stack cross sectional area (sq m) 0,502 -
3. Flue gas temperature (°C) ;42 IS-11255 (P-1)

! 1985,ASTMD-3685
% 4. Exit veloclly of flue gases (m/sec) : 978 1S-11255 (P-1)
1985;ASTMD-3685
% 5. Flow rate (cum/hr) © 17,674 IS-11255 (P-3)
¢ 1985;ASTMD-3685

EMISSION DATA LiMiT
6. Suspended particulate matter : 19 30, 18-11255
Concentration (mg/N-m?) (Part-1); 1985

STACK MONITORING KIT
2 Ms. LATA ENVIROTECH SERVI

Am'mén Sl

MODEL NO: APM-180/5L No. FS-UT.SD«ZDIG , Caliprated on MZOZO Dus on 03-4-2021 -

e LAWN ENVIRO ASSOCIATES |
& [Englneers & COHSUltc:l\l'l[S in Pollution Control]

male (.'w'w el & GC), GOV, New Dot

Date: 03-8-2020

5% Head Offica : "LAWN HOUSE", #184-C, Vengaliao Nagar, Hyderabd - 500
S Branch Office : H.No,18/2, Ground Ficor, Phase-1, Vuda Nagar fafiv Ragar Rpad, Kurmannapalsim,

IR TR GITECH U

PR T 7]
T it

i
3 "&rn ik

0030, (15 INDIA. Tel - 040-66730925, 66730926, Fax : 040-66730026 Y
Visakhiapatnam - 530046, (A.B) Tei :+91-6030029925 :

E- ITIdIf Iawnenvno{“ﬂyahm co.in, Website : www Iawnanvlro com

e-’\.x ‘- .

e s

3 3-._'“‘\"\ : _,”,- PR SAl A
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g
e

150 BUE, anl:‘ LASOCL
ORI LT CONY

REF.NO: LAWN/DECCAN/2020

P

Concentration (mg/N m®)

STACK MONITORING KIT
LATA ENVIROTECH SERVICES

Palakeedu (M] 5uryape! (Dist.]

Sample Particulars . Stack attached to the Packer-Ill

Date of Samplmg 1 29-7-2020

1. Stack diameter (m) ! 1 046

9 Stack cross:sectional area (sq m) 016

3. Flue gas temperature 1°C) : 46

4, Exit velocity of flue gases (misec) ;1044

5. Flow rate: (cum/hr). : : 6013
EMISSION DATA .

8. Suspended particulate matter T

LAWN ENVI RO ASSOCIATES
[Engineers & Consultants in Pollution Control]
Rtcansa by Moisty of B --:Lf'tll. lh,r“'.' Cie ".]k Chanyg _‘, IMoEF & CO) GO New L-oi'

Dale: 03-8-2020

mmessssaTEsmsemfEsAsiEEaseRsEssTERnS

(J STACK MONITORING DATA
X Name of the Industry & : M/s. DECCAN CEMENTS LIMITED,
Address Bhavanipuram, Janpahad (P.O),

. PROTOCOL

IS- 1‘[255 (P—‘1)

1 9_3_5_ Asmo-asas

1S-11255 (P-3)
1985,ASTMD-3685

LMt

30 S-11255
(Pari-1); 1985

SRISED S

MDOEL ND. APM-160/SL, No. 75-DT0-2016, Gmm&duno‘-l -2020, Due on 03-4-2021

R

S

D

R

.

T

T

&

SER

<

s

h Head Office : "LAWN HOUSE", #184-C, Vengalraa Nagar, Hyderabad - 500 038. {1.5.) INDIA.

% Branch Otfice - H.No,18/2, Graund Fiaor, Pnase-L. Vuda Nagar, fajiv Nagar Ruad, Kurmannapalem,
E-mall Iawnenvuo@yahao co.n, Webs.ite : w\vm lawnenvira.com

TN AL
A AR -h.:,-;y.

Tol - 040-66730925, 66730926, Fax: 040- 66730926 |:_
Visakhagainam - 530046, (AP} Tel :+91 -3030020925 £ 5‘



AT

LAWN ENVIRO ASSOCIATES

[Engineers & Consultants in Pollution Control]

W2 (MoEF & CU) GO Mew Dl

Aecopusad by Moty of Envitor 1<)

REF.NO: LAWN/DECCAN/2020 Date: 03-8-2020

STACK MONITORING DATA

Name of the Industry & . Mis. DECCAN CEMENTS LIMITED,
Address Bhavanipuram, Janpahad (P.O),
' Palakeedu: (M), Suryapet (Dist.).

e et e e S L T R Tl

Sample Particulars  : Stack attached (o the 70 TPH Boiler (CPP)
Dale of Sampling : 28-7-2020

PROTOCOL

e e ikt e T

2. Stack cross sectional hréa (sq.m) . 962 _ i
3. Flue gas temperature (°C) 1 124 15-11255 (P-1)
1985;ASTMD-3685

1 9.36 [S-11255 (P-1)

4. Exlt velocity of flue gases (m/sec)
1885,ASTMD-3685

5. Flow rate (cum/hr) : 3,24,156 15-11255 _{P-3)
1985:A$TMD-35&5
EMISSION DATA LiMIT
1 34 50 |S-11255

6. Suspended particulate matter

Concentration (mg/N m?) (Part-1); 1985
7. Sulphur dioxide : © 320 600 4 15-11255
Concentration (mg/N m?) : (Part-2); 1985
8. Oxides of nitrogen e g 300 IS-11255
(Part:7); 2005

Concentration (mg/N m®)

STACK MONITORING KIT | MODEL NO: APM-160/5L Na, 75.0T0-2016, Calibrated on 04-4-2020, Due on 03-4-2021
Ms, LATA ENVIROTECH SERVICES.,

j INDIA, Tel - 040-66730925, 66730926, Fax | 040-66730926
Visakhapatnam - 530046, (AR} Tel +91-9030028928 B
nviro.com ke

¢ Head Olfice : "LAWN HOUSE®, #184-C, Venpalrao Nagar, Hyderabad - 500 038. (T.S.
Branch Office : H.N0.18/2, Ground Floor, Phase-, Vuda Nagar Rajiv Nagar Road, Kurmannapaiem,

E-mall : lawnenviro@yahoo.co.in, Website . www.law
SRR AT

RO ORI R A S S S




'LAWN ENVIRO ASSOCIATES
[Engineers & COnsulzant§ lin Pollution Control]

nure RCEF & CCL GO haw Delt
NABL

Recagnized by Miristy of Emdronment Fores!

4 {an

TEST REPORT

REF.NO: LAWN/DECCAN/2020 Date: 03-8-2020

AMBIENT AIR QUALITY DATA

Name of the Induslry & . Mls, DECCAN CEMENTS LIMITED,

Address Bhavanipuram, Janpahad (P.0),
Palakeedu (M), Suryapet (Dist.)
Location Near Near Near LIMIT PROTOCOL
Commercial  Main gate Temple
Gale

1, Dale of sampling i 27-7-2020  27-7-2020  27-7-2020 - -

2. Total time'of monitoring : Bhr 8hr 8 hr - -

3. Average flow rate. D114 147 1.42 S
{cumimin)

4. Particulate Matter r 2B 0 58 100 185182
Concent:a,t}qn-(pg!mﬁ) -- (Part-23)
“PMua ; _ :

5. PadiculateMalier  : 30 25 17 60 NAaQMms/
Concentration (ng/m®) "4 - 36/2012-13
-PMzs

6. Sulphur Dioxide (Soz) & 11 14 o7 80 1S-5182
Concentration (ug/m®) : (Part-2)

23 26 | O 15-5182

7. Nitrogen Dicxide (Noz)

Concentration {(ug/m®) (Part-6) -

1. RESPIRABLE DUST SAMPLER MODEL /SLND, RDS 8000 / 040140 CALIBRATED ON 03-01-2020, DUE ON 02-01-2021
2. RESPIRABLE OUST SAMPLER MODEL /5L NO. RDS 8000/ 040119 CALIBRATED ON 03-01-2020, DUE ON 02:01-2021
3, HESPIRABLE DUST SAMPLER MODEL /5L, RDS 8000 / 040508 CALIBRATED ON 20-05-2020, DUE ON 15-05-2021

1, FINE PARTICULATE SAMPLER JAPM 550 ISLND 1354.DTF-2013). CALIBRATED ON 03-08.2020, DUE ON 02:-06-2021
SAMPLER IAPM §50 (SLNQ, 1351-DTF-2013), CALIGRATED ON 03-08-2020, OUE ON 02.06-2021

2. FINE PARTICLLATE
1. FINE PARTICULATE BAMPLER JAPM 550 (SLNO, 765-DTH-2011). CALIBRATED ON 03-06-2020, DUE ON 02:06-2021

Head Office : "LAWN HOUSE®, #184-C, Vengalrao Nagar, Hyderzbad - 500 038. (T.5.) INDIA, Tel : 040-66730925, 66730926, fax - 040-66730926
Branch Office : H.No 1672, Ground Fioor, Phase-1, Vuda Nagar, Rajlv Nagar Road, Kurmannapalem, Visakhapalnam - 530045, (AP Tel ; +51-9030029925
E-mail : Iwnggnwro{rg}yahou_t_:o in, Website : www.lawnenyiro.com %

R R S R e e S R R T R s




Name of the Industry. &
Address

Location

1. Date of sampling
2. Total time of monitoring

3. Average flow rate
(cum/min)

4. Particulate Matter
Concentration (pg/m?)

5, Parliculate Matter
Concentration (ug/m°)
-PMas

6. Sulphur Dioxide (S02)
Cancentralion (ug/m®)

7. Nitrogen Dioxide (Noz)
Concentration (pg/m®)

P Y b L R

[Engineers & Consultants in Pollution Control]

Raroorised by Misiry of Envoam

REF.NO: LAWN/OECCAN/2020

. 28-7-2020 28:7-2020 = e
:.8hr 8hr - R -
Y110 1.20 - -
62 78 100 15-5182
(Part-23)
21 34 60 NAAQMS/36/
2012-13
10 12 80 IS-6182
(Part-2)
18 27 80 1S-5182

1, RESPIRABLE DUST SAMPLER MODEL
2 REGPIRABLE DUST SAMPLER MODEL SLND. RDS 9000/ 04

4. FINE PARTICULATE SAMPLER /APM 550 (5L
2 FINE PARTICULATE SAMPLER /APM 550 (SLNO, 1351-DTF-2013),

SRODREER

ENVIRO ASSOC

MaEF & CU1 B0 New Do

TESTREPORT|

* Date: 03-8-2020

AMBIENT AIR QUALITY DATA

: M/s. DECCAN CEMENTS LIMITED,
Bhavanipuram, Janpahad (P.0),
Palakeedu (M), Suryapet (Dist.)

P VT CE R TR EE S

Near CPP LIMIT ‘PROTOCOL
Guest Main Gate
House Near Temple -

N rerm s e e PR T TR L R o e

JSLNO. RDS 3000 § 040140 CALIBRATED ON 03-01-2020, DUE ON ﬂ?-tli-!ﬂ?‘l
0139 CALIBRATED ON 03-01-2020, DUE ON 02:01-202%

0. 1354-D7F-2013), CALIBRATED ON 03-06-2020, DUE ON 02:06-2021
CALIBRATED O 03-06-2020, DUE ON 02:06-2021

E-m

' Head Office ; “LAWN HOUSE", #184-C, Vengalrao Nagar, Hyderabad-- 500 038. (T.S.) INDIA. Tel

Y2 Branch Office - H.No. 1872, Ground Fioor, Phase-l. Vuda Nagai. Bajy Nagar Huad, Kurmannapalem, Vi
ail ; tawqemruo@yal‘loo.co Jin, Website | www, lawnenviro.com

SREREReIIRETY

I+ 040-66730925, 66730926, Fax : 040-68730626 &
sakapatnam - 530046. [A.P) Tel +91-9030023925
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LAWN ENVIRO ASSOCIATES
[Engineers & Consultants in Poliution Control] ; S5
wate Change (MoEF 8 CCJ GO, hew Deté -_
31 By AR o
_ [FesTreroRT] 3

; ¢S
REF,NO: LAWN/DECCAN/2020 Date: 03-8-2020 :
AMBIENT AIR QUALITY DATA 63
(BUFFER ZONE)

Name of the Industry & : M/s. DECCAN CEMENTS LIMITED,
Address Bhavanipuram, Janpahad (P.0), '

Palakeedu (M), Suryapet (Dist.)

Location . Mahamkali  Ravipahad  LIMIT PROTOCOL
Gudem Village Village

4. Date of sampling : 29-7-2020 28-7-2020 - --
2. Total time of monitoring  : 8 hr 8hr - -
3. Average flow rate s A3 1.18 - W
(cum/min) it
s Pariculate Matter ~ © 63 60 100 15-5182
Concentration (ug/m®) oy (Part-23)
PMyp - ALt e ' = : o
5. Particulate Matter 23 21 60 NAAQMSS/ o
Concentration (ug/m?) © 201213 o
P &
6. Sulphur Dioxide (Soz) -1 08 11 80 1S-5182 5
Concentration (ug/m?) (Part-2) w
7, Nitrogen Dioxide (Nog) = 17 22 80 18-5182 "
Concentration (ug/m®) (Part-6) o

i
e
(%

SAMPLER MODEL /SL.NO, RDS B000/ 040140 GALIBRATED ON 03-01-2020, DUE ON 02-81-2021

{. RESPIRABLE DUST'
FEL.NO. RO 5000 { 040138 CALIBRATED ON 03-01-2020, DUE ON 02-01-2021

2. RESPIRAELE DUST SAMPLER MODEL
E PARTICULATE SAMPLER tAPM 550 (SLNO. 1354-DTF-2013), CALIBRATED ON 03-06-2020. DUE ON 02-06-2024

1. FINI
SAMPLER (APM 550 (SLINQ, 1251-DTF-2013), CALIBRATED ON 03-06-2020, DUE ON 02-06-2021

2. FINE PARTICULATE

#184-C, Vengalrao Nagar, Hyderabad - 500 038. {T.5.) {NDIA. Tel : 040-66730025, 56730926, Fax ; 040-65730926 {

% Branch Office : H.No.1872, Ground Floor, Phase-1, Vuda Nagar. Rajiv Nagar Road, Kurmanaapalem, Visakhapatnam - 530046. (AP} Tel :+51-3030029925 £
B n.co.in, Websile : www.lawnenyira.com 5

@) Head Office : “LAWN HOUSE".
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2N LAWN ENVI IRO ASSDCIATES
==, [Engineers & Consultants in Pollution Control]
&N_M‘I;L,L}fl%?«ﬁ p0f Ervids

Crniale Change (MeTF 2$ e, GO %AL«\I»

o
Orpe Lpzuf worediled by
3t L4iH1) A 20
o CoMPRY
: TESTREPORT

Dale: 03-8-2020

REF.NO: LAWN/DECCAN/2020
AMBIENT AIR QUALITY DATA
{BUFFER ZONE)
Name of the Industry &~ © Mis. DECCAN CEMENTS LIMITED,
Address Bhavanipuram, Janpahad (P.0),

Palakeedu (M) Suryapet (Dist )

Location 3 Janapahad Sunyapahad LIMIT PROTOCOL

Darga Village Village

1. Dale of sampling 1 29-7-2020  29-7-2020 = o -

2. Totaltime of monitoring ~ : 8 be, % i AP s e -

3. Average flow rate SHAGF 1_-._05_' - i
{eum/min) : '

4, Particulale Matter” . 68 54 1005 4 lS 5132
Concentralion: (ugima) h i (F'art-za)
PMio

5. Particulate Matter w21 16 60 NAAQMS/36/
Conceniration (ug/m®) 2012-13
;'PMz,s

6. Sulphur Dioxide (Soz) ] 06 80 18-5182
Concentration (ug/m®) (Part-2)

7. Nitrogen Dioxide (Noz) R 17 80 15-5182
Concentration (ug/m?) j (Part-6)

T L e LT EE L P L

1. RESPIRABLE. DUST SAMPLER MODEL /SLNO, DS 9000 { 040506 CALIBRATED ON 20-05-2020, DUE CN 19-05-2021
2 RESPIRABLE DUST SAMPLER MODEL /SL.NO, ROS 0000 | 040507 CALIBRATED ON 20-05-2020, DUE ON 19-05-2021

1. FINE PARTICULATE SAMPLER /APM 550 [SLNQ, 765-0TH-2011) , CALIBRATED ON 03-08-2020, GUE ON 02-06-2021
2. FINE PARTICULATE SAMPLER IAPM 550 (SLNO, 912-DTH-2011) . CALIBRATED ON 14-08-2018, DUE ON 13-08.2020

62

E«manl 1awnanwru(wydhoﬂ co in. Wensne WWW, .awnanvlro com
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BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE BENCH AT CHENNAI

Application No 33  of 2016

Vakkanti Koteshwar Rao
...Applicant

Versus

2. Ministry of Environment Forest and Climate Change
And 7 others
...Respondents

WRITTEN ARGUMENTS FILED BY THE 8™ RESPONDENT/Deccan Cements

P.J. Rishikesh

P.J. Sri Ganesh

Counsel for 8™ Respondent





